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Joint Committee Inspection Report of M/s Indowater 
Management & Pollution Control Corporation, Satna, M.P. 

 

 

Hon’ble NGT (CZ), Bhopal vide its order dated 19 May, 2021 in OA no. 
10/2021“Nitin Singh Solanki Vs State of M.P. & Ors” directed under para 9 and 
10 as :- 

9. We deem it just and proper to call a report on the matter in issue in 
present application, from a Joint Committee consisting of:-  

(i) District Collector, Satna,  
(ii) Central Pollution Control Board, Bhopal  
(iii) Madhya Pradesh Pollution Control Board  
 
10. The Committee is directed to visit the place and submit the factual 
and action taken report within six weeks. The State PCB will be the 
nodal agency for coordination and logistic support.  

 
 In view of the above direction the M/s Indowater Management & 

Pollution Control Corporation, Satna M.P. (further mentioned as ‘Unit’) 
which is functioned as Common Biomedical Waste Treatment Facility 
(CBWTF) has been visited by the joint committee on 16 June, 2021 to assess 
the compliance status of Bio-medical Waste Management, Rules 2016 and 
Guidelines issued in this regard from time to time. The joint committee 
comprised of the following officers : 

 
1. Sh.Rajesh Sahi SDM, Satna 
2. Sh.Milind Nimje Scientist ‘C’ Regional Directorate, CPCB, Bhopal 
3. Dr.Anoop Chaturvedi, Scientist ‘B’ Regional Directorate, CPCB, 

Bhopal 
4. Sh.K.P.Soni, Regional Officer, MPPCB Satna  
5. Sh S K Mishra Junior Scientist MPPCB Satna 

 
Sh. Amol Mohane proprietor of the said CBWTF was also present during 

the inspection and informed about present waste management practice and 
status of legal compliance. 

 
 The main issues raised in the petition by the applicant regarding the 

CBWTF unit and verification points as per 19.5.2021 order are as under :-  
1. Status and validity of Consents and Authorization 
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2. Improper collection, storage and treatment of waste 
3. Air pollution caused by inappropriate APCD installation 
4. Status of OCEMS and Bar coding  
5. Incinerator not complying the norms 
6. Issues related to odor, plastic recycling and CSR activity etc.   
 
To verify the factual status the team has visited the unit and observed 

the biomedical waste management related activity which includes 
verification of storage and segregation practice adopted, treatment 
equipments, record keeping, data transmission, APCD and ETP status etc. 
The plant was operational at the time of visit. During the visit the team also 
interacted with manager, machine operator, driver and helpers of unit to find 
out the awareness level and subject knowledge of work assigned.  

            
  During visit geographical coordinates, photographs and other relevant 

information were also collected which are incorporated in the Report. The main 
observation of the team is given below:  

 

ISSUE 1 - Status and validity of Consents and Authorization 
 

1. The unit has been operational since the year 2009. The consent was granted 
on 04.07.2009. The renewals were obtained by the unit on a regular basis. 
The application for renewal of consent was filed by the unit on 16.10.2020 
however the same was rejected on 26.11.2020 due to technical deficiencies. 
Thereafter, the renewal for combined Air, Water consents and authorization 
under BMWM, Rules 2016 was granted by MPPCB vide letter no 112603 
dated 28.04.2021 and is valid upto 19.05.2022. The consent renewal letter 
dated 28.04.2021 is enclosed as Annexure  no. 01. 
 

2. The unit has valid authorization under Hazardous Waste Management Rules 
2016 upto 19.5.2025 and the same is enclosed as Annexure  no. 01 
 

ISSUE 2 - Collection, segregation and storage of waste 

1. The CBWTF cater the services in Satna, Rewa, Sidhi, Singrouli, Panna, 
Chattarpur and Damoh districts and having 7785 beds or 678 member 
hospitals as per 2020 annual report submitted by unit which is enclosed as 
Annexure  no. 02 
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2. The waste is collected from urban areas on daily basis and from rural and 
remote area on alternate days. At the time of visit, approx 1000 kg yellow 
category, 400 kg red category and 100 kg blue category of waste was found 
stored.  
 

3. In compliance of CPCB guidelines for management of Covid waste revision-
4, the unit has provided separate waste collection mechanism with dedicated 
vehicle but same could not be physically verified because all the vehicles 
were in the field for waste collection. 
 

4. The unit has provided separate area for treated and untreated waste storage 
(20 ft X 40 ft) and seems it is sufficient to fulfill the present requirement of 
waste storage. However proper drainage system of floor washings and its 
connection to ETP was not provided. It was observed that proper segregated 
and bar coded waste is not received at the facility hence operator re-
segregated the waste at the facility for sorting the recyclable material. If 
segregated waste is not received from HCFs then unit has to inform the 
MPPCB in this regard.  
 

5. It was also observed that significant quantity of recyclable waste collected 
and received in yellow category bag which is further autoclaved. The 
traceability of this type of bags could not be done as there is no bar coding 
system and nothing mentioned on the bag regarding its identification. 

 

ISSUE 3 - Treatment of Waste :-  

1. During visit manual feeding was practiced as mechanical feeding system 
was not functional, even the present incinerator is not compatible for 
mechanical feeding system as it has front loading system and for mechanical 
feeding system double door and top loading system is required. This is 
further non compliance of BMWM, Rules. 
 

2. As informed by the unit representative the up-gradation work of present 
incinerator is under progress hence burner of the secondary chamber has 
been removed just few days before and incineration is going on by primary 
chamber only. It was observed that the present incinerator is very old 
mortuary type of incinerator and its retrofication or up-gradation for 2 
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second residence time with PLC control is not possible. The same 
observation was communicated to unit by CPCB and MPPCB during recent 
visits. In spite of that operator has failed to rectify the issue.  
 

3. As per authorization, the unit has 100 kg/Hr incinerator (M/s Micro ignite 
make), 350 Ltr autoclave and two shredders of 250 and 40 kg/Hr. On 
average basis 750 kg waste treated per day in which 400 to 450 kg waste is 
incinerable category. The unit has also provided concrete make sharp pit for 
disposable of metal sharp and needles.  
 

4. It was observed that the PLC system is not attached with the incinerator and 
incinerator is operated on manual basis without any digital proof. It is 
informed by the facility operator just the previous night (15.06.2021) of 
committee visit due to heavy rain and voltage fluctuation PLC and control 
panel of incinerator was damaged. 
 

5. As given in schedule-II of BMWM, Rules 2016 the present incinerator is not 
fulfilling the basic requirements as incinerator does not have secondary 
chamber, inefficient burning system in primary chamber, absence of 
mechanical feeding system, non availability of temper proof PLC system, 
inefficient ID fan to maintain negative draft etc. The present operation of 
facility is in grave violation of BMWM, Rules 2016. 
 

6. The temperature of primary chamber and secondary chamber appeared to be 
malfunctioning. The primary and secondary chamber temperature online 
data sheet for the duration of Jan. 2021 to June 2021  enclosed as 
Annexure-03    
 

7. The hollow structure of iron sheet without roof has been showcased on the 
name of secondary chamber. This is a contravention of BMWM, Rules. 
 

8. The efficiency/functionality of the autoclave could not be verified as 
autoclave was not in operation at the time of visit due to power fluctuation. 
The unit has three DG sets (43, 25 & 15 KVA) but it seems that they are 
under capacity and not able to take care of electrical load of autoclave 
operation also the 15 KVA DG Set is installed without a canopy. Spore test 
of each batch and records were not maintained as per rules.    



Joint inspection report CBWTF, Satna                                   June 2021 Page 5  

9. The unit has provided three DG sets for emergency operation of plant and 
machinery but it seems it is under capacity to fulfill the present requirement 
of power supply. 
 

ISSUE 4 - Air pollution control device and Effluent treatment plant:  

1. The unit has provided Air Pollution Control Device (APCD) which 
comprises ventury scrubber, demister, stack etc but its performance is very 
poor because there is no system of scrubber sludge removal; no provision for 
alkali addition for neutralization; no arrangement for negative draft 
measurement in ventury scrubber; corrosion and degradation of O-rings in 
joints and under capacity ID fan observed. 
 

2. The ID fan of the incinerator is under capacity as it is not able to create 
negative draft during incineration as a result low velocity observed in stack 
and all the roof and side walls of the incinerator room become black due to 
deposition of unburnt carbon particles. 
 

3. For the treatment of waste water generated from floor washing, vehicle 
washing and scrubber the unit has provided 20 KL capacity ETP which 
comprised of Oil and Grease trap, Chemical dosing tank, co-agulation 
Chamber, Primary Settling Tank, biological Treatment process, secondary 
settling Tank, PSF & ACF, Disinfection Tank. 
 

4. At the time of visit ETP was not functioning at its optimum capacity hence 
water sample could not be collected to assess the performance because there 
was no overflow from the tanks. As informed by operator treated water is 
stored in over head tank and further used in horticulture and gardening 
purpose. 
 

ISSUE 5 - OCEMS and Bar coding facility: 

1. As per the guideline of CPCB, the unit has installed M/s Vasthi, Hydrabad 
made CEMS in incinerator stack to monitor primary & secondary chamber 
temperature, CO and CO2. The displayed data was doubtful as calibration 
protocol has not been followed since long back.  
 

2. The CEMS data available at CPCB and MPPCB website which was verified 
during visit and it was observed to be manipulated. As at the time of visit 
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there is no existence of secondary chamber but temperature at CEMS 
displayed 1050 oC with minor fluctuation. The sensor of CO and CO2 was 
also not observed but it shows continuous linear reading. The OCMS data 
sheet for the duration of January 2021 to June 2021  enclosed as Annexure-
04    
 

3. The unit has started the bar coding facility but its implementation at ground 
level was found poor. As per the record most of the HCFs are still not 
adopting the bar coding system due to lack of awareness in the matter. As on 
date out of 678 member hospitals approx 30 to 40 have adopted the bar code 
system which is less than 5%. However implementation of the bar code 
system is the joint responsibility of the Occupier as well as Operator of a 
CBWTF.  
 

4. At the time of visit it is observed that the unit was not able to produce 
authentic data regarding present status of the bar code and how they are 
doing the bar coding in member hospitals. However the unit intimated to 
member hospitals from time to time to adopt bar code system. As example 
one reminder letter issued by unit to members is enclosed as Annexure – 05 
  

ISSUE 6 - Record keepings :  

The overall record keeping was found poor. Manual log book for incinerator 
and autoclave operation was maintained however as per norms PLC prints 
out or electronic tamper proof record is not being maintained. The other log 
books i.e. ETP operation, shredder operation, recyclable waste sale out, 
diesel consumption, sharp quantity, ash disposal etc. has been kept but not 
maintained and updated in a proper manner. Log books of vehicle movement 
and waste collection were maintained but necessary entries w.r.t. to date of 
collection, category and quantity of waste collected etc. not mentioned 
properly. 
 

ISSUE 7 - Emission and Ambient air quality monitoring 

1. During the visit the team conducted the stack emission monitoring to assess 
the performance of APCD and emission value are given in the table below: 
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S.No Location     PM  
  (mg/Nm3) 

   NOx     
(mg/Nm3) 

    SO2 
  (mg/Nm3) 

Remarks 

01 Incinerator stack 225 740 116 Result shows 
Poor 
performance 
of APCD. 

Standard limit  50 400 -- 

 
All the emission results were found above the limit, as given in 
authorization. The leakage from the various joints of the APCD also 
negatively affect the actual emission values. The stack emission result sheet 
enclosed as Annexure-06  
 

2. On the basis of above emission results it reveals that the vantury scrubber is 
not working as all the unburned particles emitted out from the stack. 
 

3. Higher values of NOx reveal that acidic gases not get dissolved in the 
scrubber water due to under capacity. Ordinary type of burner at the place of 
low NOx burner installed in the primary chamber it may also the probable 
reason of higher value of NOx. The pH of the scrubber water was also 
observed in the range of 4 to 5 at the time of visit. 
 

4. To assess the air quality in the vicinity of the unit ambient air monitoring 
performed at two locations i.e. inside the plant premises and one km down 
wind direction near M/s Lacchilal sons Industry. The result of ambient 
monitoring as given below:  
 

S. 
No. 

Location PM10 
(ug/Nm3) 

SO2 

(ug/Nm3) 
NO2 

(ug/Nm3) 
Remarks 

01 Inside the plant 
premises 

76 BDL 7.0 Monitoring 
affected due 
to 
intermittent 
rains. 

02 Near M/s Lacchilal 
sons 1 km down wind 

94 BDL 7.0 

                                     Standard  100 80 80  
 

The ambient monitoring results shows that all the values are well within the 
limit. The ambient air monitoring result sheet enclosed as Annexure-07  
 

5. As the point mentioned in petition regarding high emission from incinerator 
stack and the issues also raised by the locals in this regard in the form of 
complaint. This fact can’t not be ruled out and the probable reasons for this 
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are: during initial light up the incinerator excess quantity of black smoke 
comes out; APCD not working effectively; due to insufficient temperature 
un burnt carbon particles emitted from stack and more importantly at the 
time of visit incinerator was operational on primary chamber only. The 
secondary chamber as per BMWM Rules did not exist. 
 

Others :  

6. As informed by facility operator in-spite of organizing so many awareness 
programme and personnel interaction with cleaning staff and CHC & PHC, 
problem of waste segregation at source is not solved even some of the 
hospital not willing to give waste and also not obtaining the membership of 
CBWTF.  
 

7. The unit has obtained authorization under HW Rules for generation of 
incineration ash (category-37.2) and used oil (category 5.1). As informed by 
the unit representative recently they have disposed first time 17.84 MT of 
ash through TSDF, Pithampur. It was observed still 3 to 4 MT of ash still 
stored inside the room for disposal. The unit has displayed the hazardous 
information board at main gate of the unit but it was not updated properly. 
Copy of the manifest enclosed as Annexure-08 
 

8. The plastic and other recyclable material collected from various hospitals is 
being stored inside the room for further treatment. The collected plastic 
disinfected and shredded and sold to authorized plastic waste recycler i.e. 
M/s Mishra Traders, Satna. Recently the unit has sold out 13.34 T of 
shredded plastic which includes PPE kits, saline bottle, tubing, piston barrel 
of injection etc. to authorized recycler and record of the same has been 
maintained. The receipt of plastic waste acceptance by M/s Mishra Traders, 
Satna enclosed as Annexure-09  
 

9. As per the CPCB guideline the unit has downloaded the ‘COVID19BWM’ 
app and submitting the covid waste collection data on it. 
 

10. In case of any breakdown in the facility a MoU has been signed with M/s 
Elites Engineers, Jabalpur on dated 27.7.2017 as alternate arrangement 
which is about 200 km from the facility. Enclosed as Annexure-10 
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11. The facility has made its own website (www.indocbwtf.com) in which 
detailed information related to annual report, health care facilities details etc. 
has been available. 
 

12. The unit has 2 acres of lands but proper green belt has not been developed.  
 

13. The facility has done all the necessary vaccination to staff engaged in waste 
collection and treatment i.e. Tetanus and Hepatitis-B.  
 

14. As the unit is collecting and storing the medical waste so it is obvious some 
foul smell is generated inside the untreated waste storage room but outside 
the premises there was no foul feel observed by committee members during 
the visit. However unit is spraying disinfectant solution on regular basis to 
control the odor related problem if any.   
 

15. CPCB visited the same facility on 8 January 2020 under random inspection 
of the CBWTF and issued direction on 9 March 2021 under section 5 of 
EPA 1986, the major points of directions are still not complied. The copy of 
the CPCB direction enclosed as Annexure-11  
 

16. That in reference to a complaint received against the unit and newspaper 
publication regarding the re-use of PPE kits, a joint inspection by the 
members from District Administration, CPCB and MPPCB was conducted 
on 28.05.2021. Due to the shortcomings found during the inspection, a show 
cause notice dated 01.06.2021 was issued to the unit. The Unit is yet to 
submit the reply to the same. The copy of the Joint committee report dated 
28.05.2021 is enclosed as Annexure-12. The copy of the show cause notice 
dated 01.06.2021 is enclosed as Annexure-13 

 
Action Taken by MPPCB :- 

1. The MPPCB has issued closure direction dated 12.07.2021 to the unit, 
directing them not to operate the incinerator till proper rectifications are 
done. The yellow category waste (that is required to be incinerated as per 
the BMW Rules) shall be sent to the CBWTFs in Guna and Sagar for 
incineration. The copy of letter dated 12.07.2021 is enclosed as 
Annexure-14. 

2. The other category wastes (i.e. Blue, Red and White) are allowed to be 
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autoclaved by the unit itself.   

3. Due to the overburden on the medical facilities and large quantities of 
BMW waste being generated as a result of the outbreak of second wave 
of COVID-19 pandemic, and the importance of CBWTF for the disposal 
of bio-medical waste, the said facility was allowed to operate for the time 
being, and not it has been directed to close the unit and undertake the up 
gradation and rectification measures. 

4. The MPPCB has imposed Environmental Compensation of Rs. 1,53,000 
for the deficiencies and violations committed by the occupier. Details of 
the EC calculation are as follows :- 

 

a) Violations Observed on 28.05.2021: 
i. Incinerator retention time was recorded at 1 second during the 

inspection on 28/05/2021, which is supposed to be at 2 seconds 
as per CPCB Guidelines. 

ii. CBWTF has three DG Sets of 43, 25 & 15 KVA, out of which 
the 15 KVA DG Set was installed without a canopy during the 
inspection dated at 28/05/2021. 

iii. CBWTF industry during the inspection dated at 28/05/2021 it 
was observed by the inspectors that Hazardous Waste was stored 
at the premises, for more than 90 days and weighed over 10 
tonnes, which both are a violation of HWMR, 2016. 

iv. During the inspection dated at 28/05/2021 there was no reaction 
in the temperatures at Display Board for primary and secondary 
chamber of incinerator. 

v. The Stack Monitoring results and Ambient Air Monitoring 
results of the occupier were not as per norms. 
 

b) Violations observed on 16.06.2021 
i. The capacity of the installed DG Sets was not capable to take 

care of the electrical load of autoclave operation. 
ii. CBWTF has three DG Sets of 43, 25 & 15 KVA, out of which 

the 15 KVA DG Set was installed without a canopy during the 
inspection dated at 16/05/2021. 

iii. CBWTF industry during the inspection dated at 16/06/2021 it 
was observed by the inspectors that Hazardous Waste was stored 
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at the premises, for more than 90 days and weighed over 10 
tonnes, which both are a violation of HWMR, 2016. 

 
 

Formula for computation of Environmental Compensation for 
CBWTF= PI x S x R x N 

Where:  
 PI: Pollution Index 
 S: Size of Operation 
 R: Environmental Compensation Factor 
 N: Number of days of Violation 
In case of the above CBWTF:  
For Violation (a) 
  PI- 60 (As per CPCB Guidelines cases no: 1, 5, 5, 5 & 5) 

  S:  0.25 
  N: 20 days (28/05/2021 to 16/06/2021) 
  R: Rs. 250 
EC= 60*0.25*250*20= Rs. 75,000.00/- (Seventy-Five thousand 
only) 
For Violation (b) 
  PI- 45 (As per CPCB Guidelines cases no: 3, 5 & 5) 

  S:  0.25 
  N: 26 days (17/06/2021 to 12/07/2021) 
  R: Rs. 250 

EC/ day= 45*0.25*250= Rs. 2,812.5/- per day 
 
As per the guideline, minimum EC per day for CBWTF is Rs. 3000/-; 
therefore the EC in current CBWTF will be calculated at the minimum 
rate, i.e., Rs. 3000/- for 26 days. 
EC: 3000*26= Rs. 78,000.00/- (Seventy Eight Thousand only) 
TOTAL AMOUNT OF EC= Rs. 75,000.00 + 78,000.00 

 = Rs. 1,53,000/- (One Lac, Fifty Three Thousand only. 
 

 Recommendation:- 
 

      On the basis of the joint inspection and monitoring by committee the 
following recommendations are given by the committee :-  
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The Occupier,

M/s. Indorvater l\lanascment and Pollution Control Corporation (CBNTF).

Village - Badkhera, Tal : Uchchara,
Dist: Satna (MP) - 485001

Gralt of rcnertral of Conscnt under section 25 of thc Watcr (Prc\cntion & Control of Pollution) Act,l974, under
section 2l of the Air (Prevention & Control of Pollution) Acl,l98l, renewal of Authorizalion under Bio-Medical
Waste lvanagement Rules,2016 and under Hazardous and other Waste (Management & Transboundary Movement)
Rules,2016

Your Consenl to Operale Application Receipt No. 1043319 Dt. 0210112021 and lasr communicalion received on Dt.
t4to4/2021

CO\sl:IT :'{(): "' p( B tD

( oDscnl \,r \\\.1I It-5-1,152

I132:ll

To,

Subject:

Ref:

With referencc lo your above application for renewal of Consent 1() opcratc undcr thc aforcsard Acts and existing rules rherein.
The M. P. Pollution Control Board has agrccd to rcncu,al of Air/uatcr consent & BMW Authorization which arc synchronizcd &
granted up to 1910512022 & HOWM Authorization granted up to l9lOSl2O25, subJcct to thc Iultlllmcnt of the terms & conditions.
enclosed wirh this letter and

SUBJECT TO THE FOLLOIVING CONDITIONS :-

a. Location: Village - Badkhera, Tal

b. The capital investment :

c. Activit) Capscity:

uchchara. Dist: sarna (MP) - 485001

Rs.0.95 Crores

Activity
Common Bio-Medical Waste Treatment

I e4pr9!9 _
100 Kg/hr. -
350 Lts/hr.

250 & 40 Kg/hr.

\i,'tt I - For any change in above CBWF shall obtain.[r-esh consenl J;-o the board
2 The operational caiteria such as temperature, air Feed rate, gas retention hme etc and air pollution control arrangements

ofthe incinerator shall be ensured as per Schedulell of Bio Medical Wastc Management Rules, 2016

The Validity ofthe consent is up to 1910512023 and has to be renewed bcforc cxpiry ofconsent validity. Online application through
XGN with annual license fees rn this rcgard shall be submitled to this ofllce 6 months before expiry ofthe consent-/Authorizalion.
Board reservcs the right to amend./cancel / revoke the above condition in part or wholc as and when requtred.

Enclosures:-
* Conditrons under Water Act
* Conditions under Air Act
* Conditions under Hazardous Rules
* General conditions & BMIM Condinons

e ,-, ..:i 
3i3ffil8ffi[1'1",^'- ; Mishra, Membef Secretary

i,.'1;:; -"6,- Date..21t}4t2}l,t O2:19:4b pM
(Organic Authentication on AADHAR from UIDAI Server)
TPAV # F2FE673sWR

il
U

7

ACHYUT ANAND MISHRA
Member Secre(arv

P

0

gr

1A

Eqqip4qgqt
INCINERATOR
,qUroCLI.VE
SHREDDER



Conscnt Ordcr i\'1.P, Pollulion (lontrol Board
ll-5. Arcra (lollltlt

l)rrYa\,:rran I'rrisrr. Bhopal - l6 Nll'
I clc : 0755-24661g I . Far-0755-2i161742

CONDIT-IONS PERTAINING TO WATER (PREI,'ENTION &coNTROL OF POLI,IJTION) ACT 1974

l. Thc daily quantity oftrade effluent shrll not excecd '1.500 Kt,/day, nnd rhc daily qr.rantity ofscu,age shall nol cxcced
0.800 KL/day
2 Tradc Emucnt Trcatmcnt:-
The applicant shall providc comprchcnsivc efflucnt trcatmcnt systcm as pcr thc proposal subnrirtcd to thc Board and

maintam the same properly to achicvc following standards-

pH

SuspeDded SoIds

BOD , Days 27rC

COD

Oiland srcasc

55 90

lfi)mEl

30 Dg1l.

250 ms l

l0 mg/l

TDS

Chhrid.s

Nor cx.ccd 2100 m8/1.

Not cx.ccd 1000 mt/l.

Bio Ass.y Icst 90% suNivaloffish in I0001,

c,llucnt allcr 96 hours.

For other parameters general standards oI d ischarge as notifi ed under EP Act I 986 shall be applicable.

3. Se$age Treatment :- The applicant shall provide comprehensive s€wage treatment system as per the proposal submitted
to thc Board and maintain thc sarn€ propcrly to achieve following standards-

pH

Suspcndcd Solids

BoD r Days 27oC

COD

oiland sease

3

2 Others
Plantation / Honicullure

6.5 9.0

I0O mgll.

:t0 mg/l

250 m€n

I0 mgl.

! 000 ( MPN/100 ml)

WC : 4.000 WWG : 2.300

1.000 0.800
2.000

- t-.000 -
t.500-l.ooo

I

Borewell

4. The emuent shall be l.rcated up to prescribed Standards and reuse in thc proccss, for cooling and for grcen belt
devolvement/gardening within premises- Hence zcro dischargc condition shall bc practiccd. ln no casc treated emuent shall
be discharged outside of industry/unit premises.

5. Water meter preferably electromagnctic/ultrasonic t)?c with digital flow recording facilitics shall bc installed scparately
for category wise consumption ofwaler for Industrial cooling/borler fecd. mine spray. proccss & domestic purposes and
data shall be submitted online through XGN monthly palrak/statemcnts. Thc industry/unit shall also monitor the treated
wastewater flow and report the same onLne through monlhly patrak-/slatements.

6. Any change in production capacrty, process, raw material used etc. and for any enhancemcnt of the abovc prior
permission ofthe Board shall bc obtaincd. All authorized discharges shall be consisrcnt with terms and conditrons ofthis
consent. Facility expansions, productron rncreases or process modifications which result new or increased discharges of
pollutants must be repo(ed by submission of a fresh consenl application for pnor pcrmission ofthc Board

7. All treatment/control facilities/systems rnslalled or used by lhc applicant shall bc regularly maintained in good working
order and operate effectivcly/cfficiently to achieve compliance ofthc tcrms and conditrons ofthrs consent

8. The specific effluent limrtations and pollution confol systems applicablc to the dischargc pcrmittcd hcrcin arc sct forth as

above conditions.

9. Compilation of Monitoring data-
i. Samples and measuremcnts take[ to meet the monitoring rcquircments spccificd above shall be represenlativc ofthc
volume and nature ofmonitored discharge.
ii. Followrng promulgation ofguidelines establishing test procedures for the analysis of pollutants, all sampling and
analyical mcthods used to meet the monitoring rcquircmcnts specilied abovc shall conform to such gurdclines unless
otherwise specified sampling and analyical methods shall confon]] to thc latcst edition ofthc lndian Standard specifications
and where it is not spectfied the guidclincs as per standard mcthods for thc examination of Watcr and Wnste latcst edition of
the American Publlc Health Association. New York U.S.A. shall bc uscd.

r'nnrd-r \,.. A r\:rIrr <1,r<,

Sr Water Code (Qty in klpd - Kilo Ltr per Day) Water Source
I Domeslic Purpose Borcwcll

20
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iii. Thc applicant shall takc sal1lplcs and nlcasurcn)cnt to meet thc nlonlhly rcquircmcnts spccillcd abovc and rcport online
through XCN the same to thc Board.

10. Rccording oI Monitoring Activities & Results-
i. Thc applicant shall make and nraintain online records ofall informalron rcsulting from monitoring actrvltics byrhis
Consent.
ii- Thc applicant shall rccord for cach mcasurcmcnt of samples takcn pursuant lo thc rcquircmcnls of thrs Consent as

Ibllows'
(i) The date, exact place and tinrc ofsampling
(ii) The dates on which analysis wele pelformed
(iii)Who performed the analysis'/
(iv)The analyical techniques or methods used and
(v)Thc result ofall required analysis

iii. Ifthc applicant monitors any Pollutant more fiequently as rs by this Conscnt he shell include the rcsults ofsuch
monitoring in the calculation and rcponing ofvalucs required in thc discharge monitoring repons whtch may be prescribed

by the Board. Such increased frequcncy shallbe indicated on thc Discharge Monitoring Reporl Form.
rv. The applicant shall rctain for a minimum of 3 years all records ol'monitoring activities including all rccords of
Calibration and mainlenance of rnstrumentation and original strip chart rcgarding continuous monitoring instrumcntation,
Thc period ofretention shall bc cxtended during the course ofany unrcsolvcd litigation regarding thc discharge ofpollutants
by thc applicant or when requested by Ccntral or State Eloard or thc court-

I L Reponing of Moniloring Rcsults:-
Monitoring lnformation required by this Consent shall be sumnrarizcd and rcponed by submitting a Discharge Monitoring
report on line to the Board.

12. Limitation oldischarge oloil Hazardous Substance in harmful quantitiest
Thc applicant shall not dischargc oil or other hazardous substances in quantities defined as harmful in relevant regulations
into natural water course. Nothing in this Consent shall bc dccmcd to preclude the institution ofany lcgal action norrehve
thc applicant from any responsibililics, habilities, or penalties to which thc applicant is or may be subjccl to clauses.

13. l,imitadon of visible floating solids xnd foarn:
Dunng the period beginnrng datc ofissuance the applicant shall not dischargc floating solids or visiblc foam.

14 Disposal ofCollected Solid wastc/sludge-
All hazardous waste/sludge shall bc disposcd ofas per thc Authorization issued under Hazardous & other waste (M&TM)
Rules 2016. And./other Solids Sludges, dirt, silt or other pollutant scparaled from or resulting iiom treatmenr shall bc
disposcd of in such a manner as to prcvcnt any pollutant from such matcrials from entering any such watcr Any live fish,
Shall fish or other animal collected or (rapped as a result ofintake water screening or treatment may be returned to eaters

body habitat.

15. Provisiod for Electric Power Failurc-
The applicant shall assure to the consent issuing authority that the applicant has installed or provided for an altcmative
clecrric power source sufficient to opcrate all facilities utilized by thc applicant to maintain compliancc with the terms and

conditions of the Consent.

16. Prohibition of By pass system of treatment facilities-
The diveNior or by-pass ofany dischargc from facilities utilized by the applicanho maintain compliance with the temts
and conditions ofthis Conscnt in prohibited except:
i. where unavordable to preven( loss of lifc or scvere property damage, or
ri. Where excessive storm drainage or run offwould damage any facilities necessary for compliancc wi(h the lerms and
conditions ofthis Consent. The applicant shall rmrnediately notily the consent issuing authorities in writing ofeach such
diversion or by-pass in accordancc wilh the procedurc specified abovc for reportmg non-compliancc.

17. CBWTF management shall submit the information online through XGN in reference to compliance ofconsent
condr{ions.

,.1 rl li t i n t l tt alcr cot iili t),t : -

The CBWTF shall install, operale and maintain the web camera with "Outdoor HD Induslrial grade [P (lnternet
Protocol) cameras with PanTilFzoom (PTZ) fcature, minimum focal length 5X with night vrsion facility and tamper
proof mechanism" for display all cmission sources and cmuent discharge points and shall cnsure connectivity of the
same with Environment Surveillance Centrc, M.P. Pollution Control Board Bhopal for rcmote survcillance.

/',.-".-i \,.. r rt I I ll-<11<,

]1.P. Pr)llution Control Board
E-5. Arera Colonl

I'arla!arall Pnrisar. Bhoprl - l6 III'
-telc : 0755-2{66191. Fari-0755-2463742
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Consent Ordcr iU.P. Pollution C-ontrol BoaId
E-5. Arcre Colon\

I'ar\'{taran Parisar. Bhopal - l6 llP
Tclc : 0755-2,1661 9 l. Fa\-0755-246-1742

COA'DITIONS PERTAINING TO AIR (PRDYENTION & CONTROI, OF POLLUTIO N) ACT I98I
I Thc lpplicant shall prnvide cornprehensivc air pollution control systcm consi$ing ofcontrol cquipnrcnts as per the
proposal submitted to the Board with relerence to genera(ion ol-errrrssron and same shall be operated & lnaintained
continuously so as to achicvc thc lcvcl ofpollutanls to thc Ibllos'ing standards.-

Name of s€ction Capacity FuclStack
heiBht(mtrs)

Control equipment installed P.M, HCl, NO2, He
(mg/NlD3 ), Diorin &

Furons Nm3
D.C. Scls

I).G Scrs

I5 KVA

D.G. Scrs

i;;;;1".
,11 KVA

100 Kg,tr.

Dicsel-3 Llrs.rHr .^cousuc Enclosure

Diesel-5 Llrs.i Hr Acouslic Enclosurc
Drcscl- 8 Ltrs flIr Acoustic Enclosure
Diesel-20 Lns./Hr. i Scrubber, Cyclone

/ ,rnLoDr \r,. {\UIIR-<1i<'

,As per MoEF&CC &
CPCB notificarion

,50,400,0.05,0.t

25 KVA

3o

2- Ambicnt air quality at the boundary ofthe unit prcmises shall be monitored and reported to thc Board rcgularlyon
quancrly basis: The Ambient air quality nomrs are prescribcd in MoEF gazefte notification no. CSR/826(E), dated:
l6lll/09. Sorne oflhe parameters are as follows:

a. Particulatc Matter (l€ss than I0micron)- 100 Ig/mr(PMl0 ug/m 24 hrs. basis)
b. Particulatc Mattcr (less than 2.5 micron) - 60 [g/rf (PM2.5 gglnr124 hrs. basis)
c. Sulphul Dioxide [SO2] (24ltrs. Basis) - 80 pglnrl
d. Nitrogcn Oxidcs [NOx] (24 hrs Basis) - 80 pglm3
c. Carbon Monoxide [CO] (8 hrs. Basis) - 2000 pg/m'

3. CBWTF shall providc with each stack port holc with safe platlbrm of I meter width with support & spiral ladder/
Stcpped ladder \r,ith hand rail up to monitoring platform as per specifications given in panJll cmissron regulation ofCPCB
In no casc monkey ladder shall be allowed as stack monitoring facility.

4- The CBWTF shall take adequate measures for control ofnoise level generated from industrial activitics within the
premiscs less than 75 dB(A) during day timc and 70 dB(A) dunng night time.

5. The CBWTF shall make the neccssary arangcmcnts lbr control ofthe fugrtive emission liom any sourcc of
en'ission/scction/activities.

6. All other fugitive emission sources such as leakages, seepages, spillages etc shall be ensured to be plugged or sealed or
made ainight to avoid the public nuisance.

7. Thc CBWTF shall ensure all necessary affangemcnts for contlol ofodour nuisance fiom the industrial activities or
process wrthin premises

8. All the rntemal roads shall be made pucca to control thc fugitive emissions ofparticulate mattcr gcncratcd due to
transpo(ation and intemal movcmcnts. Good housekecping practices shall bc adopted to avoid lcakages, seepages, spillages
etc.

9. CBWTF shall take effectivc steps for extensive trce plantalion within or around the unit premises for general
improvcment ofenvironmental conditions and as slated in additional condition

) tlditio l a 1,4 ir col.li lio, t : -

ly
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Consent Order i\l.P, Pollution Control Board

E-5. Arera Colo \
l'arvavarrn Parisar. Bhopal - l6 lll'

Iclc : 0755-2{66191. Fa\-0755-246-17,12

CONDITIONS PERTAINING TO THE HAZARDOLIS AND OTHER WASTES (MANAGL:MENT AND TRANSBOUNDARY
iovEiiENT) RULES, 2016:.

t-oRr\t-2
lscc rulc 6 (2) |

I-ORM FOR GRANT OR RENEWAL OT AUI'HORISATION BY STATE POLLU'I'I0N CONTROL BOARD TO
THE OCCUPIERS, RECYCLERS, REPROCESSORS, REUSERS, USER AND OPERATORS OF DISPOSAL

FACILITIES

l. Number ofauthorisation and date ofrssuc

2. Rcfcrcncc ofapphcation (No. and dale) : COW-I043339, dtt OZlOll202l

3. Thc Occuprer of l\I/s. Indorvaler Management And Pollutiol Control Corporalion(CBWTF)is hcrcby granted an
authorisation based on the enclosed signed inspcclion rcpon for gcneration. collcction, rcccption. slorage, transport. reusc,
rccycling, rccovcry, prc-proccssing, co-processing, utilisation, treatment, disposal or any othcr usc of hazardotts or other
wastes or bolh on the premises situated at- Vrllage-Badkhera, Tal:Uchehara, Dist : Satna (MP) - 485001

Deteils of Authorisation

ofHazardous Waste as per
ules I of these rules

Authorised mode of dispolal Quatrtity
(ton/anIlum)

pent Oil (5.I)
)

o be sold to authorized Re-processors/
ccyclcr authorized with SPCB.

0.500-M.T

, Incinerator Ash (37.2) ent to CTSDF 25.000-M.T

(l) The aulhorisation shall be vahd for a period up to 19105/2025.

(2) Thc authorisation is subject to the following general and spccific conditions (Please spccily any condilions that need
to be rmposed over and above general conditions, il-any):

A. General conditions of authorisation:
L Thc authorised person shall comply with thc provisrons ofthe Environment (Protcction) Act, 1986, and the rules made
lhere undcr.

2. Thc authorisation or its renewal shall be produced for inspection at the request ofan officcr aurhorised by the State
Pollutron Control Board.

3. Thc person authorised shall not r€nt, lend, scll, hansfer or otherwise transport the hazardous and othcr wastesexcept
whal is permifled through this aurhorisalion.

4. Any unauthorised change in personnel, equipmcnt or working condilions as mcntioncd in the application by theperson
authorised shall constitute a breach ofhis aulhorisation.

5. The person authorised shall implement Emergcncy Response Procedure (ERP) for which this authorisation is being
granted considering all site specific possible scenarios such as spillages, leakages, firc erc- and their possible impacts and
also carry oul mock drill in this regard at regular interval of time;

6. The person authoriscd shall comply with the provisions ourlined in the Central Pollution Control Board guidelineson
Implementing Liabilities for Environmental Damagcs due to Handling and Disposal ofHazardous Waste and Pcnalty

7. Il is the duly oflhe authorised person to take prior pcrmission ofthe Statc Pollution Conlrol Board to close down the
Iacility.

8. Thc hazardous and othel waste which gets gcncrated during recycling or reusc or recovery or prc-processing or
utilisa(ion oI imported hazardous or other wastes shall be treated and disposed of as pcr spccrfic cond itions of
authorisation.

9. An application for the renewal ofan authorisation shall bc made as laid do\rn under thcsc Rules

10. Any other conditions for compliance as per the Guidelines issued by the Ministry ofEnvironment, Forest and Climate
Change or Ccntral Pollution Control Board from time to rimc.

tnt-<1n<,

L.,

Page:5 /
l0



ffi:ffi
| 

--:-: 

l
t --..q..^.-. It:fH&/E 74a

Conscnt Order iU.P. Pollution C'ontrol Board
E-5. Arcra Coknrv

l'ar\fl\'aran Parisar. Bhopal - l6 \ll'
I rk : 0755-2.166191. Fa\-0755-246-1742

I I Annual rcturn shall be tiled by Junc 30th lbr lhc pcriod cnsuring 3lst March ofthc ycar

12. Thc non hazardous solid waste arresting in thc industrT/unit/unit prenlises sweeping, ctc. bc disposecl off scientifically
so as no( to causc any nuisance/pollutron. The apphcant shall takc nccessary pem'ussrol1 liorr civic autlroritics lbr disposal
to dumping sitc lfrcquired.

B. Snecific condilions:
l. The CBWTF shall display the infonnation on hazardous waste generated on nolice board olsize 6' x 4' (in Hindi &
English) outside the unit main gatc along with quanlity and nalure ofhazardous chcmicals bcrng handled rn the plant.
includinS waste\i,ater, air emrssion and hazardous $,astcs.

2 The aulhorisation or its renewal shall be produced lor inspection at the request ofan officer authorised by the State
Pollution Control Board.

,l tl tl i ti o n u I H rt i. co n d i tio n : -

L Thc CBWTF shall obtain insurancc undcr Public Liabrlity lnsurance Act. ifapplicablc and shall submit a copy to the
board.

2. Any unauthorized change in production capacity, process, raw materials, pcrsonncl, cquipmcnls etc. as mentioned in
the application by the person authorized shall constilute a breach ol'this authorisation.

3. Thc unit shall maintain the rccords ofhazardous waste as per the Form-3 ofrulc 6(5) and shall online submit the
annual rcturn in Form4 as per rule 6(5) 20(2) to lhis office on or beforc 30thjunc cvcry ycar and preferably before
30th April

4. Thc information regarding quantrty of hazardous wastcs geDerated and its analysrs report should bc scnt to the Board
onlinc al leasl annualy.

5. Ilazardous Waste Storage Sitc & Dangcr signboard shall be provlded with all safcty dcviccs at the storage site.

6. Thc authorized person shall inform the name and addrcss of the contact person / occupier rcsponsiblc for hazardous
wastc management.

?. ln case ofimporting Hazardous Waste, occupier shall apply to the M.P. Pollution Cpntrol Board, 180 days in
advance in Form-6, for permission to impon ofthc wastc as per RLrle l3(i) ofHazardous and othcr Waste (Management
and Transboundary Movement) Rule 2016 as amcndcd up to date.

8. In the event ofany accident due to handllng ofhazardous wastes, the authorized person must inform immedlately to
the Regional Oflice & Head officc of the board on fax/telcphonc/email-it mppcb@redillmail.com about the incident
and detail report should be sent in FoIm No.5 as per Rule-l0 ofHazardous and other Wastc (Management and
Tmnsboundary Movement) Rule 2016 as amcndcd upto date.

Packing, Labeling & Trrnsportation of Hazardous wastes :-

(i) The occupier or operalor of the Treatment, Storage and Disposal Facilrty or recycler shall ensure that the hazardous
waste are packaged and labeled, based on thc composition in a manner suitablc for safe handling, storagc and

transport as per the guidelincs issued by the Central Pollution Control Board vidc - October 2004 & conditions issues

from time to time.
(ii) The labeling and packaging shall be easily visible and be able to withstand physical conditions and climate factors.
(iii) Thc transport of rhe haza rdous wastes shall bc in accordance with thc provision of thesc rulcs and the rules made by

the Central Govt. undcr the Motor Vehiclc Act 198 8 and other guidelines issued from trme to time in this regard.
(rv) ln case of transportation ofhazardous wastes through a State other than thc Slatc oforigin or destination, the occupier

shall intimate the concemed State Pollutron Control Board before he hands over the hazardous wastes to the

transporter.
(v) The occupier shall providc thc tEnsportcr with seven copies of the manifest as pcr thc colour codcs as per rule 19( t).
(vi) Thc occupier shall forward copy I (whitc) to the State Pollution Control Board and in case tho hazardous wastes is

likely to be transportcd through any transit State, the occupier shall plepare an additional copy each for intim]tion lo
such State and forward the samc to the conccrncd SPCB before he hands over thc hazardous wastes to thetransporter.

(vii) No transpo(er shall accept hazardous wastes from an occupier for transport unless copies 3 to 7 of the manil-est

accompany it.
(vi ) The transporter shall submit copies 3 to 7 ofrhe manifcst duly signed u,i(h dale lo thc opcrator of the facility along

wilh the waste consignment

, ^^"^-i \,..,t\L
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Conscnt ()rder \1.P. Pollution (l0ntrol Board
f-5. Arct-u Colotlt

l'artxvaran Parisrr, Rhopal - l6 lll'
l rlc : 0755-2466191 . I ar-0755-2463742

I()Rl\t - r

(Sce rule l0)
AUTHORISATION

(Authorisation lbr operating a lacility fbr collection, reception. treatment, storage. transport
and disposal of biorncdrcal u'astcs)

L File numbcr ofauthorisation and date ofissuc - COW-1043339, dt O2lOll2l2l.
2 M/s_M/s. Indowatcr Managcmcnt And Pollution Control Corporation , an occupicr ofthc CBWTF localed al Villagc-Badkhera,

Tal:Uchehara, Dist : Satna (MP) - 48500lP is hereby granted an authorisation lor;

Collection,
Storage
packaging
Reception
Transportation
Trcatment or proccssrng or conversion
Disposal or destruclion

l. M/s. M/s. Indowater ManagemeDt And Pollution Control Corporation an occupier of thc CBWTF is hcrcby authorized for handling of
biomedical wastc as pcr the capacity given below;

(i) Number ofbcds ofHCF: -
(ii) Number healthcarc facilitics covered by CBMWTF: - 100 Kg per hour (lncinerator)
(rr) lnslalled lrcatmenl and disposal capacity: --
(iv) Arca or dis(ancc covered by CBMWTF: -
(v) Quantity ofBiomedical waste handled, treated or disposed: --

Type of Waste Category Quantity permitted for Handlitrg
(Kg/day)

Yellorv -- 833.33

Rcd -- 333.33

White (Translucenl) -- 166.67

Blue - 333.33

3. This authorizalion shall be in force for a penod up to 1910512023

4. This authorisation is subjecr to the conditions stated below and to such other conditions as rrlay be specified in thc rulcs for the time beingin
force undcr the Environment (Protection) Act, 1986.

Terms & Conditions of uthorizetion:-

l. The authorization shall conrply with thc provisions ofthe Environment (Protection) Act, 1986 and the rules made there under.
2. The authorizrtion or its rencwal shall be produced for inspection at the requcst ofan officer authorized by the prescribed authority-
3. The person authorized shall not rcnt , lend, sell, transfer or otherwise transport rhc biomedical wastes without obtaining prior

permission of the prescribed authority.
4. Any unauthorized change rn personnel, equipme[t or workrng conditions as mentioned in the application by the person authorizc shall

constitulc a breach ofhis aulhorizalion.
5. It is duty ofthc authorize pcrson to take pnor permission ofthe prescribe authoriry to close dovn thc facility and such other terms and

conditions may be stipulaled by the prescribed authority.

a ^n.orr \,r. 
^\\
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Conscnt Order lU.P. Pollution (lontrol Board
l--5. Arera Colonl

l'ar)avaren l'arisar, Bhopal - l6 :\lP
'Iclc : 0755-2466191, t'a\-0755-2463742

GENERAL CONDITIONS:

l. The non hazardous solid waste arresting in CBWTF/unit premises sNeeprng. clc. be disposed otl'scientifically so as not to
causc any nuisancc/pollution. The applicant shall lake ncccssary pcrmission fronr civic authorities for disposal to dumlrng srte
Ifrcquircd.

Non Hazardous Solid wastes:-

Scrad Plastic packirg male al wood. card board. tsunny begs etc

Quantity Disposrl

Reco.d should bc m inuincd Sdlc to au(horizcd parry/As Pcr CPCB
MoEF Guidc lincs I Olhc^.

2. The applicant shall allow thc staffofMadhya Pradcsh Pollulron ControlBoard and/or their authorized representativc.
upon thc representation of credentials:

a. To lnspecl raw material stock, manufacturing proccsscs, reactors, premlses ctc (o perform the functions ofthc
Board.

b. To enter upon the applicant's premises wherc an cfYl.rcnt source is located or in which any records are requircd to
be kept under thc tcrms and conditions ofthis Consent.

c. To have access al reasonable timcs to any rccords required to be kept under thc terms and conditions ofthis
Conscnt.

d. To rnspect at rcasonable times any monitoring cquipment or monitoring mcthod rcquircd in this Conscnt: or,
e. To sample at reasonablc timcs any dischargc or pollutants.

3. This consent / authorisation is transferable in nalure, in case ofany change in owncrshrp / management, thc ncw owner /
panner / directors / propneror shall immediately apply for the consent with new reqursile inlormation.

4. Thc issuance ofthis Consent does not convey any propcny rrghts in either real or pcrsonal property or any exclusrvc
prrvilcges, nor does r1 authorisc any invasion ofpcrsonal rights, nor any infringement ofCcntral, State or local laws or
regulations.

5. This consent is grantcd in respect ofWater pollution control Act 1974 or Air Pollution Control act, 1981 or Authorization
under the provisions olHazardous and other Waste (Mana8ement & Transboundary movement) Rules 2016 only and does
not rclatc to any other Department/Agencies. License rcquired fioln other Departmenl,/Agcncies have to bc obtained by the
unil separately and havc to comply separately as per therc Act / Rules.

6. Balance consenl,/authorisatron fcc, ifany shall be recoverable by the Board cvcn at a later date.

7. The applicant shall submit such information, forms and fees as required bythe board not lettcr than 180 day prior to the
date of expiration of lhis consenvauthonsation

8. Knowingly making any falsc statement for obtaining conscnt or compliance ofconsent conditions shall rcsult in the
imposition ofcriminal penaltics as provided under the section 42(g) ofthc Water Act or section 38 (g) ofthe Air Act.

9. After notice and opportunity for the hearing, this consent may be modified, suspcnded or reloked bythe Board in wholc
or rn pan during its term for cause including, but not limited to, the following :

(a) Violation of any terms and conditions of this Consenl.
(b) Obtaining this Consent by misr€prcsentation of failurc to disclose fully all relcvant facts.
(c) A change in any condition that requires temporary or permanent reduction or climination ofthe authorized discharge

10. On violation oiany oI the above-mentioned conditions the consent granted will automatically be taken as canceled and

necessary action will be initiated against the industry.

"l liliontl tondition:-

The ,dditional conditions CBWTF shall be as follows:

l. The grant oflhis authorization is subject to thc tcrms and conditions granted to the FacrLty.

2. The occupicr ofthe facility shall maintain CBWTF as pcr guidelines ofCcntral Pollution Control Board 20l6for
CBWTF. The operarional conditions such as lemperature, air Feed mte, retention limc ctc and air pollution conlrol
anangemert of the incincrator shall be cnsured as pcr Schedule-II of Bio Medrcal Waste ManagemcDt Rules,20l6.

r'^-"^-r \,...{u"rrrl a1,l<,
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Consent Ordcr )l-P. Prrlution Confrol Board
E-5. Arct x Colon\

Par\avararr Prrisrr. Bhopal - l6 llP
'Iek : 0755-2{66191. Far-0755-2463742

3.'lhc person authorized shall cnsurc that thc treated elflucrl shall conforor to the standards p[cscribcd in Schedule
- II ofnrlcs and subnlit rcport lo Board on quarter yearly basis. l'hc occupier ofthe facility shall lully ulilize the trcatcd
L.flluenl q rrhin thc ir p[cmisus li,r pl:rntirtion purpose.. ctc.

,1- A separate log book tbr thc opcration and maintenance o1-lhc incrrcralor. auloclave. shrcddcr & ETP shall be kept and
shall be made availablc for inspcction any time. The occupicr of ClllWTF shall also carr) out validation test ofautoclavc-

5- The occupier of C.B.W.T.F. shall carry out stack emrssron lcsl of incinerator, incinerator ash lcs!, validation test of
autoclave and applicable pammeters of emuent being discharged lionr the ETP in quarler yearly liom lhe approved
laboratory and submit thc quartcr yearly report to thcBoard.

6. Thc transportation vehiclc for carrying the waste to thc facility shall be specially designcd as pcr Central Pollution
Control Board (CPCB) guidehnes for CBWTF. The vehicle shall also be properly rnstalled GPS, labelled with the related
symbols etc. as per rules.

7. The collection and transporlalion ofthe tsMw thc C.B.w.T.F- shall be ensured in accordancc with the Rule 7 & tSof

BMW Rules. Its trcatmcnt & disposal shallbe as per Schcdulc-l ofRules20l6.

8. The person authorized shall maintain categories wisc rccords oI Bio-Medical Waste reccivcd. trealed & disposed at

CBWTF as pcr Schcdulc-l of thc Bio-Medical Wasle Managcrrrcnt Rulcs,20l6 and should submil thc annual rctumrn
FormlV-A by 30th of Junc cvcry ycar as per the rule I 3 lo thc Hcad officc a nd Regiona I o fficc of the Board.

9. The person authorized shall store inclneration ash sal'elyand dispose it through TSDF, Pilhampur as per guidelines of
CPCB.

10. The C.B.W.T.F. opcrators shall inform about such health carc units that are not handling and segrcgating Blo-Medical
Waste properly and the same shall be communicated to the Board from time to time.

I l. Thc C.B.W.T.F. opcrator shall esrablish bar coding and global posuioning system for handling of bio-medical waste as

per BMWM Rule.20l6.

12. The C.B.W.T-F. operator shall install and ensure the opcratior/calibratron of CEMS in facilrty and should ensure
conncctivity with SPCB/CPCIB server. And also install the PTZ cameras showing ETP, BMW storage area and Stack
Emission conditions regarding.

13. Thc C.B.W.T.F. operator shall display authorization order, Annual rcport etc. oo its websitc

14. The C.B.W.T.F. opcrator shall ensure collection of biomedical wastc on holidays also-

15. The C.B.W.T.F. operator shall operate incinerator to achieve lhe standards for retention (ime in sccondary chamberas
per BMWM Rule, 2016.

16. The person authorized shall maintain good housekecping, regular clcaning ofstorage room & sharp pit etc. to avoid
odour nuisance.

17. The institute shall submit a frcsh application for renewal ofaulhorization with requisitc lbc beforc 90 days of expiry of
this authorization with compliance rcport ofconditions mcntioncd in original autho.ization lcttcr and its subsequent renewal
letter.

J 8. The person authorized of facility shall make above arrangements/improvements in facility as per given time frame
lailing which prosecutlon and punishment will be followed as pcr thc provisions ofEnvironmental (Proteclion) Act. 1986

19. Mercury waste shall not be mixcd with BMW, shall be collectcd, segregated & stored into scparatc containers and it
shall be disposed off in accordance with provisions ofthe Hazardous and Other Waste (Managcmcnl, andTransboundary
Movcment) Rules,20l6.

20. The Board reserves all thc right to amend/canceVrevoke thc condition ofthis authorization in part or whole as and when
dcemcd necessary. Faciltty shall be responsible for any vrolation ofprovisions of Bio-Medical Waste Managcment Rules,
2016 and shall be liable Ior prosecution and punishme[t as per thc provlslons of Environmenlal (Protection) Ac1, 1986.

ahn$nl \^_ 
^ 
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Consent Order

2l 1 hc occupicr ofthc t'acilrry shall cnsurc that lhc all CBWTF equipmenrs likc rncincrrtor. auloclave. shredder etc shall
Iirltill all the rcquirements ofthe Bio-medical Wastc Managcmcnt Rules.20l6 and lhe critcria fbr combustion cfficicncy.
plirnaly and secondary tcnrpcraturc, cmission and cfllucnt quality standalds. standards for au(oclaves etc shall be compliant
with thc provisions ofthe Schedule II ol'tl1e Rulcs as wcll as thc guidehnes pubhshcd by Ccntral Pollution Control Board lrom
lirDc to timc.

22. The operational critclia such as tcmpelalurc. air Fccd ratc, gas retention time etc nd air pollution control arrangements of
thc rncincralor shallbe ensured as per Schcdulc-ll of Bio Medical waste Managemcnl Rulcs,20l6

23 Thc Occupicr shall obtain the Environrnenlal Clcarancc and submit the same to thc Board

Conscnt/authorization as rcquired under the Watcr (Prevention & Control of Pollution) Acl,l974, The Air (Preventron &
Control of Pollution) Act.l98l, the Authorizalion under Hazardous and other Wasles (Management & Transboundary
Movcment) Rule,20l6 & Bio-Medical Wastc Managemenl Rules.20l6 is granted to your rnduslry subject to fulfillment of
all thc conditions mcntioncd abovc. For renewal purpose you shall havc to make an application to this Board tkough XGN at
lcast Six months before the date of expiry of this consent/authorisation. The applicant without valid consent (for operation)
ofthe Board shall not bring in to use any outlel for thc dischargc ofeffluent and gaseous emission.

Il.P. Pollution Con(rol Board
E-5. Arera Col()o:

I'ar\' \arall l'arisar. Bhopal- l6 trlP
'I-cl'i i 0755-2,166 I 91. Far-0755-24637,12

For and on behalfof
M.P. Pollution Co.trol Board

,,,f, ,^;/.
?

(Organic Aulhertication on AADIIAR from UIDAI Server)
TPAV # F2FE673sWR

ACHYUT ANAND MISHRA
Member Secretary

/..'....'.1 \,..r\r.]IIlr E1,l <,
Page: l0 /
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5t't9t2021

Annual Returns form for Health Care Baciljtigs / Co-mUOn Bio-med,ical
Waste Tfeatment and Disposal Facility (CBWTF)

PCB ID tll3243
Health Care Facility / CBWTF Name : INDOWATER MANAGEMENT AI\D
POLLUTION CONTROL CORPORATION(CBWTF)

2020I Year

) Type of Health Care Facility CBWTF (Common Biw

77855 Number ofBeds

AWH8-53452 19to5l2(4
License Number and Date of Expiry
of License

Details of CBM\ilTF

6785
Number healthcare facilities
covered by CBWTF

1506 Coverage Area in KMS

77857 No of beds covered by CBWTF

50008
Installed treatment and disposal
capacity of CBWTF (in Kg per day)

9
Quantity of biomedical waste
treated or disposed by CBWTF (in
Kg per day)

750

DISTT. - SATNA, REWA, SIDHI,
SINGRAULI, PANNA, DMOH, CHHATARPUR

t0 Name of Cities covered by CBWTF
(like Bhopal , Indore , Dewas ......)

Quantity of Waste Generated or Disposed in Kg per annum (on monthly average basis)

ll Yellow Category 189995

t2 Red Category 43894

l3 White Category 1858

t4 Blue Category 33319

l5 General Solid Waste 00

Details ofthe Storage, Treatment, Tfansportation, Processing and Disposal Facility

BMW Annual Report Annra-'oz

t6 Details of the on-site storage facility YES (20*40 = 800 Sq.Ft.Hall)



5t19t2021 BMW Annual Report

17 Treatment Facility AUC,CHM,DIF,DIS,INC,NEE,OTH,SHR

18
Quantity of Recyclable Waste sold
to Authorized Recyclers after
Treatment ( in kg / Year )

34870

't4t9
Number of Vehicles used for
Collection and Transportation of
Biomedical Waste

16163

Details of lncineration Ash and ETP
Sludge generated and disposed
during the Treaunent of waste (in
Kg / Year )

20

lndo Water Management & P( Y2l

Name of the Common Bio-Medical
Waste Treatment Facility Operator
through which waste are disposed
of

OYes ONo

Do you have bio-medical waste
management committee ? If Yes,
minutes of the meetings held during
the reporting period

22

Details of Tiainings conducted on Bio Medical Waste Management

1023
Number of Trainings conducted on
BMW Management

5024 Number of Personnel Trained

25
Number ofPersonnel Trained at the
time of Induction

26
Number of Personnel not undergone
any Training so far

00

27
Whether standard manual for
Training is available ?

OYes ONo

28 Any other information NiII

Details of the accident occurred during the year

29 Number of Accident occurred 00

30 Number of the persons affected 00

3l Remedial Action taken ( details if
any )

NiII

32 Any Fatality Occurred , details Ni tt



511912021 BMW Annual Report

33

Are you meeting the standards of air
Pollution from the incinerator ?

How many times in last year could
not met the standards?

OYes ONo Maintained As Per I

34
Details of Continuous Online
Emission Monitoring systems
installed

YES (As Per Norms 2016)

35

Liquid waste generated and
treatment methods in place . How
many times you have not met the
standards in a year

I Have Met The Sta

36

Is the disinfection method or
sterilization meeting the log 4
standards ? How many times you
have not met the standards in a year
?

OYes ONo Maintained As Per I

37 Any other relevant information
ANNUAL RETURN OLl OLlzOzO TO 3L/L2/2OZO
(INCLUDING COVID-19 BIO.IITEDICAL WASTE

Update
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laT-i:F I " ' -"
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)l-

f; rincrt 6
Regional Directorate (Central)

Central Polliitiol Corrtroi Board
"Parivesh Bhawan", Paryavaral P;.risar, E-5, Arera Colony ,

Bhopal - 46zo16
T el: o7 55-277S:BS/65, Fe<: o755-2775587

EPA Re.agnizd lnb-2ots
rEST REFO]I?

Ambient / Fugitive Air anall,sis report

Date of collection: 16.06.202t2

Prepared By':

ISC Method No. 50 I , Page no, 427 -
439, 3'd ED. 1989

6.!t) IS Method No. 5182, (Parl -6), 2006

IS Method No, 5 I 82, (Part -2). 200 I

AS 3580- Il.2- l99r/ 3580.13.3 -.
1993 .Sodium Acetate rnethod

EPA -401 3 Edition 2000
lndo -phenol method

l,ab ead ,-
Authorised Signbtorl

M/s. Indo Watcr Managernent,
CBWTF, Barkheda , Sina ( IP)

F/LAB/06/TR-03
Test report No:
AAQM/21-22l01

At\QMl2l-22101

23.06.2021

Sh. Milind Nimje, I)r. Anoop
Chaturvedi & Officials. oI MPPCB.
Srl na

Method

ISC MerhodNo.50l, Page no.427 -
419. 3'd ED. 1989
lS Method No. 5182. Parl -4). 1999

Sample from: Req. No: 001

Sample Description: Registration No:.

Date:

Date of receipt : I 8.06.2021

Date of analysis :

CBWTF, Satna Preniscr

Sanr plc ccli:ctcd Ily

rab/co;,i v.rlte
Type of rltir;:l::

S.

No.
Psrametcrs

I Suspended Particulate
Matter (SPM) / PM-10

r-..51:[iUnit

76Fg/M

, Particulate Matter
PM-2.5

PgA4,

3 Nitrogen Dioxide ( NO2) t dl\I'

4 Sulphur Dioxide ( SO2) pglMl

5 Fluoride pdN,t'

6 Ammonia pglM'

7 Other Specific Parameters pdM'

Mitind Kumar Nimie

Lrbot"totu |to' ''



USTot,tER 
COPY

- 
^ 
crrn COir\' -'

t.tL(l

i cuir toR LAB 1'c....1

Regional i)i'ectl'r',i-g (Cerrtral)

Central i:crlltitie,:i C+:i : i.ioi Boarci
"Parivesh Bharvan", Patl'avar:air P,:.lsar, E-5, Arera Colony ,

I)!rop;:' - ,.if,2c16

T eL: o755-27753851 Er, i' zu: o7 55-277 5587
L.P A Recog tlized Leb - 20 t s

TEST REPCRT

Ambient / Fugitiver .Air anaiysis report

M/s. Indo Waler l$a::ag:;,:r: t;
CBWTF', Barkhedq , Satm (i:IPi

M/s. Lachhil:rl. & S"1l1,ilg1tgrX,r.. . .

Premises

F/LAD/O6ITR.O]
T€sl report No:
AAQM/21-22102

Re,gistration No: AAQr\t/2r-22l02

D:rtc: 23.06.2021

Sh. Milind Nimje. Dr. Anoop
Chaturvedi & Oflicials. oI VPPCB,
Satna

Methtr(l

ISC Method No. 501 , Page no. 42'1 -
1Js, ld ED. r98e

Ty!:, iir:-r ;i' .1:: ,': -
legtpr-I'.i--.---

Parameters

Sam;rle collectid lty

Unit Iisssli

FgiM

FgM

Pgl

pg/l!t

trdM

pgN4

Fluoride

Anrnronia

Prepared By:

lS N'lethod No. 5 182, Part -.1). 1999

ISC Method No. 501, Page rro. 427 -.
439, 3'd ED. 1989

. 6.3rJ
'i ,rl.ttrrlt.'

IS Method No, 5l 82, (Pan -6), 2006

fL lS Method No. 5182, (Part -2). 2001 I

AS 1580- t3.2- t991t t580. ri.3 .-

1993 .SodiurI Acelale nrelhod

EPA -rl0l l Edition 2000
lndo -phenol method

Lab
Authorised Signaio

(

Milind Kumar Nimie
LaboratorY Head

'\ \

Sample from:

Sample Dcscription:

Date of collection: r6.06.20r r 2

I 8.06.2021Datc of receipt :

Date of analysis :

S.

No.

I Suspended Paniculate
Maner (SPM) / PM-10

Particulate Matter
PM- 2.5

2

J Nitrogen Dioxide ( N02)

4 Sulphur Dioxide ( SO2)

5

6

7 Other Specific Parameters u.glM'

E.eq. No: 001

.,. t

94'
-:r- \r'"--



Regional Directorate (Central)
Central Pollution Control Board

"Parivesh Bhawan" Paryawaran ParisarNagar, E-5, Arera Color-ry

Bhopal - 46zot6
T el'. 07 5 5 -2'77 53 8 5/86, F ax 07 5 5 -277 5 587

EPA Recog nized Lab- zo t 5

TFST REPQRT

Source Emission Sample Analysis Report

CUSTCMER COPY

MASTER COi'r'

COPY FOR LAB UC

ftnncx-7

F/LAB/06mR-04
Test rcport
No:49121-22

Registration
No.

Date: 25.06.20 2t

l)r. Anoop Chatun,cdi &
MPPCB, officia I Satna

Methods

USEPA.I7. 3 []d it ion. 1998

( Gravimetric Method)

USEPA -7,3 Edition: 1998

( PDS Method)

IJSEPA-I3 A.3 Edition 1998

i ( Photomelric Mcthod )

USEPA- 8 .J [:dition 1998

(Titrametric Method )

EPA-.29. l Edition 1998

( AAS/ Graphite generar ion )

l-ab tl ead

Authoris€d Signatory

sLlzl-22t49

U

-J
Prepared By:

<-}l?

Req. No. 008Sample from : M/s. Indo Water Management &
Pollution Control, CBWTF, Satna

Sample Description: Incinarator Stack

Date of collection:

Date of receipt :

Type of sample:
grab/composire

Sample collectcd
By

t6.06.2021

118.06:201

24.06.202tDate of analysis :

UnitParameters ResultS

No.

Particulate Matter( PM) mg/ Nml 1)<I

mg/ Nmr u6) Sulphur Dioxide ( Soz) UsFPA- 6. l'd Edirion,l998
( 'f itrametric Method) '

ing/Nmr 7403 Nitrogen Dioxide (No)

Fluoride ( F) mg,AIm:'4

mgA{mr5 Acid Mist

6 Other Specific Parameter m/Nm'

.lsl[1]i"u:]"



\,i.P. LIC No. 5053/. IBPV 5 I 2@2

'It
wqt<1ur-RR{!c

INDO TTATER MANAGEMENT & ANNCT--$

POTTUTION CONTROT CORPORATION
Common Bio - Medlcal Waste Treatment facility (tNCtNERATOR)-SATNA

ISO 9ol1 ,.

6014001 H.O. Add.: C-32, llnd Floor, Pariiat Complex, Blttan Market, E-5, Arera Colony, BHOPAT - 462016
Satna Ofr.: Narayani Sadan, Shiv Colbny, Ahiran Mohalla, Dhawarii SATNA (M.P.) 485001
CBWTF Add.: Vlllage-Barkhera, Amarpatan Road, TahsitUnchehra, Distt, Satna (M,P.) 485001

Phone : 0755-24259@, (Faxl 075s-4044000, Mob.: 9301888900, 9425020301
Website : www.indocbwtf.com o E-Mail : cb$t satna@gma ll:com a inclneratolsatna@gmall.com o iwmpcc@Smail.com
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HAZARDOUSWASTE
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\iaB#

Handlewlth car!ffifffi S. jme-
otherw#itF,,;q-{ ffi
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W S4lJg:Elauerltilt: 3m. 6 m/.DJ*g ol sto'irge :

gffiE dt ffiLEg0lp$f ind state bf lhs Wasis : SOI-IDWASTE llllclNERArOR ASH)

tqi Ert sr;Trq E Name and

Addrsss :

lndo Waer hrlanlgernent.nd P6llillon Cofitrot

Corpomtion

Add.- Mllage&rBhlB AEemdgn Rpa4 lehEjb

Unsheha, Dir["&|1e $rl.P.) Pin- 485001

cFi Ere 6I iIFt I qat./Receive/s Name and
Addrpgs :

Madhya Pndesh WrSo Managemont PEiOct
(A Divisiorr of BemhE[uile Engtreers Ltd)
Plot No. 104, lndustrial Are+. No. 11, Pi&C$dlruhe
Dhar4li4773 ([iLP.)

lfuE 3. lPt'one : o75! 40114000

Mob. No. 942502 423Sl9425p2OgJ1

gilaPhsm ; 9200785700, 9200785800,ffiffi'
F.f$.t{,E{nail :chrtfsatii@gmi, Grm ffi7E.,mail . .
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qafi-d rsfrff ?r'../Contect Porsor : Amd Mohane ffi 'm-ET6ntact Noi 70676.1881 11" 
7067678814

gIIqEraEH { fitrd atAH EiI ;Irt,/ln .rqr oi

EmergencyPleasa Contrct: ltatish !ilfrang

3f,8E, ii,Z uanifo3t l{o. : ffiCtica*Us.

SHRIE at ffiI ,/ srArE oF rHE wAsrE
gEDaTeueour ggffiWEM,rorganlcLhuld

eEzsau Edm,r'Tlny

Wrter Ma

contrcl
eni il

iled

tor
Pol

: Irdo

9ttato"'

h0(



6nono21 M.P, PolMion Contol Boad

_ GtGy BhE GG.a or88r' Pltrf

Form l0 [See rule 19 (l)]

MANIFEST FOR HAZARDOUS AND OTIIER WASTE.

Ycllow wliL

I
Scndcr'r Nenc eud mdllng eddrerr
(ltrcluding Phonc No. rnd c-mdl):

2. Serder's Authoriz,€ No.

3. Msdfest DocuEcrt No.

Tlansporter'r Nemc .!d E.llhg
address

(hcludlng Phone No. ond c-mrll)3

INDOWATER MANAGEI}ENT AND POITUTION
CONTROL CORPIORIITION(CBWTF), ViIL.
Brdkherr , Brdkher.
(942502423! cbwtfsatna@gmalLcom)

tt3u3

18m0r6644

Bhrtneger lYedhg Corpoptlon
(930124 5903/ bhrtnrgrr.br@dE$.c4m)

i

t

4
L

I

I
I

I

-J, lype of vehiclc

6, Ttsnrporter's Rcgistr8dotr No.

7, Vchlcle Reglstrstlon No.

Reclever's Nrme snd mrUhg rddre'g
(lncluding'Phorc No. and emetr):

Reclev€r's Authorlz€ No.

(Thcly'Tllnkcr/Spcchl vehlcle)

utts

MPO7EBI98l

7619I

I

I

I

l

8

9

PithsEpur IlrdusHd WrEt€ MrtrrgcEert PHvrte Llmited

O06767ttf U rEitdubcy@roEky.com)

I - 37, - Ash ftdm l[clrerrtor rnd oue grs clelnltrg reddu€10. W83te DcscrltpdoD.

lf, Totsl Qurrtity

12.-i Physlcal Form

Specisl handllDg itrshucdon r[d
addldotlrl lnformadon.

14. Sender'sCeftlnctte.

17f40 MT

(Solld/SemhSolld/Sludge./Olly/Tarry/Slurry/Llquld)

3{

I

*--)
I ber€bJ dechre thrt thg colteot of thc coNigDDent rr€ lully .nd rccuratcly dercribe

rboyc by proFr lhlpphg mmc end ere crtsgorl8ed, prckod, Mertd aod lebllcd, ond

rre h rll h coDdldons for haorport by roed rccordhg to rppllcrblc
ent &

_"-_ i Pdlutio c ntrol atio n

Day Year

natory
06 l0 202t

l5 Tirtrsporter rchowledgment of r€slept of Wrste

MoDth Dry Ycrr
t{rme ofStemp: iSleo.to.r,

10 2021

onthM
Name ofStamp: Slgnatute:

16. Rcclever's ccrtlflcrtc for rccicpt of hrzrrdout rnd other wrsta

06

Auttror ised

Nemc of Stamp: Slgurtue: -t"l)%.. i Month Dsy Year

Ltl

-- "+

I
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I
i
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Grsy Blu! Grt.a Orargo Pitrk Ycllow whitc

Form l0 [See nrle 19 (l)].

MANIFEST FOR HAZARDOUS WASTE.

INDOWITER MANAGEMENT ANI},DOI,LUTION
CoNTROL CORPORATTON(CBWIr) VIIL-

2. S€nder'! Arthorlze No.

ScDder'! Name rnd melllng rddrcrr
(llcludirg Phorc No. lnd Fmall):

i Bldkhers , Brdktrerr .

lllZSOZlZll ctwtrrrttrr@gmrllcortl)

tr324t

lEutol6722

Plthrmpur Indusffrl lVrrte Management Prlvate Llmitcd

O05757$iU rmltdrbey@rrmt(yroE)

3. Mrtrlfclt DocuEctrt No.

Theroporter'r Nuc .nd E.lling
sddreit
(lncludhg Phonc No. rnd FmatD:

lYpe of Vehlclc r fliucl/Ihlnkcr/Spccld Ychlclc)

4.

5.

6.

1.

TFeNporter'r Rcglrtrrdon No. t7g9

Vehicle Rcgbtndon No.

Waste DesdrltDdoD.

Tot{l QurDtlty

Phyilcd Form

I MPllH0l/E

7619I

8.

9,

10.

11.

12.

13.

Recieyer'r Nrme rnd mdhg rddrcar
(lncludlng Photre No. rnd c-Edl)!

Reclever'! Authorlzc No.

Pithempur Indurtrbl Wlrte lvlrnrgehGnt PHvrte LlEitcd
O067678EU/ rmttdubsy@Emky.com)

I I - 37J - Arh from lnchcrgtor end lluc gar cleanlng rrsldue

8J9O MT

I Goll Semt-SolftUSludgc/Oilyffsrry/Slurryruqdo

I hereby dccl8rr thrt thc cotrtcrt of thc conllgtrm€trt rrc luuy rtrd rccurraely describe

rbovc by proper lhlpphg ram. rnd rr3 crte8prlsed, prcfeq MrrkcE rod lsblled, rtrd
.re b dl ntpoctr ln proper cotrdldotrt for hanrport by rord eccordfug to epp[cable
nadond goverment reguhtion.

Specisl hordlhg lnslrucdotr rtrd
sddidonrl l1lformrdotr.

14, Serder'tC€rdlicste.

ihmeofstrmp: Slgurture:

15 Tl8trsporter tchowledgEort of reElcpt of Wrltc

Nrme of Strmp: Slgrrtur€

i 16. Reciever's cerdnc.tc fol rcclept of hezrrdora rtrd otier wattc,

ent &
n

Ut l0natory

Month Dry Year

06 :14 2021

Morth Dry Ycar

t4 202t05

Dry Year

ntrolPollution

Neme ofStrmp: Slgnrturc:

fls

MoDth
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Bv Reqistered Post

r. No. e-stot t/eMVV (46,53)/2021,ryVMD-l

To,

March 09,2021

N/l/s lndo Water Management & Pollution Control Corporalion,
C-32 ll Floor, Parijat Complex, above Priyadarshini Super Market,
E-5 Bittan Market, Arera Colony,
Bhopal -462016.

DIBECTION UNDER SECTION 5 OF THE ENVIRONMENT (PBOTECTION) ACT, 1986

WHEREAS the Central Govelnment has notifred the Bio-Medical Wasle Managemenl
Rules, 2016 and amendments thereof (herein after referred as BMW[/ Rules) in suppression of
the Bio-Medical Waste (lvlanagement & Handling) Rules, 1998, and amendments thereof, under
the Environment (Proteclion) Act, 1986, to improve the collection, segregalion, processing,
lreatmenl and disposal of the Bio-Medical wastes in an environmentally sound management
thereby, reducing the biomedical wasle generalion and its impact on the environment;

WHEREAS as per Rule 7(1) of Bl\/lwl\,4 Rules, "bio-medical waste shall be treated and
disposed of in accordance with Schedule I and in compliance with the standards prescribed in

Schedule ll of the BMWM Rules,2016"; and

WHEREAS as per Schedule lll ol BMWM Rules, CPCB has mandate to conduct random
inspection o{ CBWTFs to verify compliance to Rules; and

WHEREAS the Common Bio-Medical Waste Treatment Facility namely Mis lndo Water
Management & Pollution Control Corporation (lhe Unit) was inspected by Central Pollution
Control Board (CPCB) during 09' '10'n, Januaty 2020. wherein following shortcomings were
observed; (i) Facility has not upgraded incinerator w.r.to 2 Seconds Residence Time; (ii)

leakages were observed in APCDs attached with incinerator; (iii) OCEMS data is not lransmitted
to CPCB server; (iv) Primary chamber temperature was observed 710'C, which is less than the
prescribed limit of temperature 800'C i 50'C; (v) stack emission monitoring resull, PM
concentration (i.e. 52 mg/Nm3) is exceeding the prescribed standards (i.e.50 mg/Nm3)i and (vi)
All vehicles were not provided with GPS system: and

WHEREAS the Central Government vide notilication S.O.730 (E) daled July 10,2002,
has delegated the powers under Section 5 of the Environment (Protectron) Act, 1986 10 the
Chairman, Central Pollution Conlrol Board (CPCB). to issue directions to any industry or any
local, or any other authority for any violation ol the standards and rules relallng to BIVWM notified
under the Environment (Protection) Act, 1986: and

NOW, therefore in exercise of the powers vested under Section 5 of the Environment
(Protection) Act, 1986, the Unit is hereby directed to take the following correclive measures
urithrn 30 days from issue of this direclion, to comply with provisions of BMWM Rules, 2016;

(i) Upgrade the incinerator w.r.to 2 Seconds Residence Time.
(ii) Augment the APCDs to avoid leakage {Provide proof of compliance).
(iii) Arrange to transmit OCEI\4S data to CPCB server.
(iv) Operate the incinerator at temperature {ange as prescribed under BMWlil Rules,

20'16 (provide proof ol compliance).
(v) Ensure proper operation of APCD to comply yrith stack emission standards (Provide

copy ot test report lrom E (P) A recognized laboratory).
(vi) Provide GPS system in all vehicle operated by facilrty (Provide proof of compliance).

Contd..2/-

118
'sffi sq1' Tii e-Er rq{. fu.rcii-1loo32
Parivesh Bhawan, East Arjun Nagar, Delhi-11 0032

gwv/ret : 43 i 02030, 223057 92. 4EEd?lAebsite : www.cpcb.nic.in
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Further, the Unit shall take this as notice that in case of failure to comply with above action
points in given time. the Unit shall be liable 10 pay Environmental Compensation Charges for the
subsequent period of non -compliance,

ln case unrt fails to comply with above directions, CPCB will be constrained to take action
against lM/s lndo Water i.,4anagemenl & Pollution Conlrol Corporation Satna, I\4adhya Pradesh
as deemed lit under the Environment (Protection) Act, 1986.

L--L.

(Shiv Das Meena)
Chairman

,,o
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grlzll{ EtrtflI fil(I{u[:-

3I<I
e. fr.fr.

lr*-
Pd-i-{ur

e'l r 1(lT

Efu{t {
roo kg/hr
Makc- Micro
I gnitc

errdrt-ds
350 Ltr./hr
Makc- M/s
'l'anco

+o kg/hr
Robust design.
zso kg/hr
Robust desrgn and
slow rotatron

Chemical
Treatment
and
Sharp pit.

dsq
1

L

2

5t



s. S,fr,Ge-rl.fr.qr. 6{tq ele,- lirdr, r+r+, ftsr, ifrst. ftfl1H,
q-rr, Eil{g( rE <d6

ro.afufl GIEI sqzlfr f44qur:* q1B,r "io snan rrqa {3fr zo

rto or qqjia B .;r) ftftarr d rrqq
orSro elqcan fr qrqr rl{i 

I

tDTITtD {.flfr or h+qur
IITP consrsts of . Oil and (ircasc 'I'rap, Chemical dosing
1ank, co-angulations Chambcr, Primary Settling fank,
biological Trcalmcnt proccss, sccondary scttling Tank,
pressure filter and aclivaled carbon filter, Disinfection -fank,

Treated Il.T.P. Water O.ll.T. Tank.

1

11.f+$HUr dqrc se).r sfdfifu 6rrr Edrfl rrttr 16':
r {{{9Fi drrrfl <) Vos i qenltd t f

z. fifrHq fuqrr 6) *rqerm {]qriii(r sr 
I

e SRfil.s fr d.ft ftTfr 30 qe{ t qft+.rle< q gqq qrq{n-o.(td
fuqfW 6PCD) d o6o Quenching, Venturi scrubber, Droplet
separator, IVlist eliminator, Bag Filters dt i I

, efrrangr frfrefu fllr<l (ocevs; fifret"r q){i ord{d (M.{i
CO, CO2, Ptemp. and S{emp.) 3lcNarT i qtgl {Iqr dET fi]{{ft1
oiBeh& {nfr.{fl fi Tq fr{fr fr Q ol .r{ B r

, drq ts dqt E-,rrt .ri B. clfb r. t{ =}d 2 q€-6 a gd}fr +

ertfr,rr s qfRri I fu{q,1 6if}dhA qqqft.dd .iqTa t fu-qr qqr

d t rflprrc i tq d.rrl q,Id{d o{E{an i Ftfra.r d +{n ier qqT 
t

o fiq fifu,q G{lfiFcJ o'qftqei lg ra orr.r ordro d ftfl} 6q
\rs drflqr rqr ] 3nq argl ffil gfrql qrT{ ,ri t

, il1?i.T cE qtg (Eo .ra 6T sqzrr{ {a fr n fatd qH d sq{l<
rlqflRd \ild oi Bqqlq {€Eq, }gfi ra+<, wr+rTq Tq {rgFirr
{ f}-q ctror B ql{*rv *) firr i}r-:rwr q{o 'ifr rrqT {qi I

8 fi-gd rflE o1 3rJqEernT 01 ftarft tg fr-r "r+te< zs, 4s Tq 15

d. €. c. fil {arTfu(r t t zs qq 45 .i € c oT q{tdi ffigfr
oel rs S. d. c. or wcl-{ 1?rT dqtfr oT rql!'o d t

s vfu-+-a{ taT dqq{ 10 d{ 6I qsrtul {Reflq d qRsrs i qruT

rRr| 6o6 ftq6 ffiw frsrq:{ fr qpaq t) fu-q "nq tfu{ sdnT qftftts sxr qflTqr rqr fu o)fis-rg d Tdt
gRmtd( *r or liqrcq ord q€t d qi ru d I

.,0 ffi ftqq d er<.io reo slftf,r{ tld .r5*TR Bcqd EN t t

fug fur$q ir< ol qC< ori of .q+qan \q ffi ot rreTl{ul

{i;qr qrq ril qrqT rrql 
I

rr -rTezrTltrl dts wtii<o ir< or rrsr{q dqqr r s r} z.o d{ sr{t
rr{n I tsz .F) q}d d crElgd rrem o) ftqr qtm t t sa\q

)

t) t-



cfilFft dnT 3{drrd 6{rur rrfl fu q.iqt{ ,) olfus rg qoqtl d
qsfr hqr<{ orrJ +S r) qt rrt B t

,z S.l].s<E3\c,drur qB.r,rd o)s ltrsq qrtt.fi d q+qrr eqt{
.rfr t fu{ vq{ic.r qrcsni t il{ ots irtrd drq 1}fu.{rT
3rqRrE qrw TS e) ro B t

r: gRrqtr< g 1 ffis R&r'T .rq" & q+qarT qdqrr i t t ffi
qdrr{ 2 RS--s fAil "ir'} or ord q,rFt w t t e-ofieEd q-,

rrd-q B (gil,=r6-z) .rrg gRnfi{ i z r}-d-s Re=ct{ zl{q
ecTi tg qqT +dS AEr [d t fr qerfto {RHti{ d oqa fr
fr q-a.{tfqd D,qr ,rrlr t l-ifteror dqri qo dqsrlqr fu oifiefuE
1d ,) efiDo gRr-rt-i t) gartn c,r S +8 llqr rqT t t

gfu<ie< q) qls'q qrE*fi Tq tl)'>fr a'{i d crqaq tg dn
leq.i <)C i otq+q d [3qq,] il +){ larrr lrftfuqr {S M .d
t q-fi fe{".) q)J 5rd{ri olssa{ il <S qrquru fug 3{r;T dr{q
B*qJ q\C I rltt,bq ot ld+q"r trst ,rqr 

I

r+ qrsfl.h \lqqr{ swtrt cii,i o) 1t,{,r)'ra ig rnd fDe .$} q+qel
t'r

rs frq fufuen sq , olfi-s i-{d ol ffi gq gRr<.{c{
Gnffiq a}g< eTrR d dqgo or ffi ftftepr 6 {'qq tsl
TIfIT 

I

,o o)fus-rg d -fts ftfulrTT 3rq o) rtdg.2rq il{utf{t< 3rq
frq fufu-trT 3rq or M-q.+ fu-q qar t I

,, olEs-rs iqc \oB.r q fu{rr)"rd RIr\J {nfi{frdl drflga
fld,-rt qv d lrl-dRc *i"t 'rr € B t

re O)l-dS ts d] ,tt{g ell{-{ (Guidelines for Handling, Treatment and

Disposal of Waste Generated during Treatme nt/Diagnosis/ Quarantine of
COVID-19 Patients dated 71 )uly 2O2Q by CPCB) OI qTd;I 3lf{f.F F.{ I
fuq "rr ro Bt

,r t<utqe $+qn Ib-ql ,tqt t oqt (wwr,v.indocbwtf.com) qfi-o
qfrA<i gErfl q,r., Jlqsq sq.{e1 d I

zo tfr.dl sq8qw dtcr 'ir) gfuilec .i c<r,tQrr \ i ereci-
Tech lndia, Secundrabad 1ne; +) eflJq l4rqlrqr t .rerT qal€
2021 \t<h tr+ri lg fuf&<r qe f{irlJrfl t (sa.+o- r;

zr q5( d et+ol \id q qrg mffiT ffid €o.q B (€ry-{
rz.RromodcRqq{f+4q"7

tFqo qno< rtqrErs qe ii rmrRro {flIql{ rra (vorro-s)
n-fl-q t I flpluo r+ t rgrr r"v t qE -'rqA{c i fu ql.fi g ft-d d .T{
qr.ft t qrcT os g6d ETrT filo-q f&fl ,.,rror t. fu{rd orqur 6)fus-ts rr6qq
ffdi .h1 rr*Trq'tt * q qqfl qmn .D ei, i fiM {qca ..fr ftr} qc d r

iNIefl .i drEr-r *irarg ,rRrrq d .rrt fiqT3r\ q frfr{ fu-d eNJr+
ts Rard qH 6l omdif,.r fu-q "ir lq<t B dprT SqTrT 3tTqltd sH 6sT
rrur s] ({rdr{6.-o) tr.ai'r d fliftes Rqtr d.t i]fdcrr cJuRrE qRrrs d Ergs



vdrqr qrflT q€t qrqr rqr | {6 trc .rqr fu r+ffq{ar E},n it qffi rrarfl .Tg

*r
qgffi ftfrer"r +{rq fiqr1qn Rerfr qd .d,-

(r) qd daftfr fa.r d ffi tRoa ile o) s{ftiics d qnz-q t qe fu-qr

'mr t t fi€leryr dl<r'r q6 qqT .rqr [+., qd\ fi'.r i{d gqfr-}cs d mqq ir cE
fuqf ql {6r t r

(2) t-s d.Jftt f{.r ir< limq-^ ffi flfie, ric{yftss, Gil{.fi dea q s.rl
Rrlrw}qf, wrR-m ilz r'-drR d'I {< a}ftrql o) tffi"i F{i d s!-{id
3{r#q os ds{ gr<r ofErr or ritltqq aEq) ro)(qs r} r)ier{"r q 6ds
qrftc S arr of),1 qJltqor o\ o,ls oi rrqa q'not tiql?o fuqr ur rrr B I

ft{Iaq qt-{i fr 3r{i-fr 31.{fuqr, gc< fuful.ur 3ilt}mr€l rl-l.Tr grcr

scRerd qtq+Rrq) 6 qsorfr A .rg. fu qq{ far.c], t-s -di"r]. qrr+ E.qfq
6r T{r ilrT r}e aq.r,r aoo $qi ,\ s+ror B sqi+.r q.nfi or y6 qr( trrsnc t
3n-d-.rdfa-,1 gqs'n g.jsqqhr q).q .61 o){ riqrqrr -l$l €fi } sm ol gfu tg
fifrer"r <d q .n rffiiq) +'l sqRalft i tirsrrc i ,{+qGo sqi(r .ret d qgo
o) qqr firct at$s ETR.o ir< qrqr ry ffit q-6 gfu +fr t, fu

fuc {nF} +S iq w rroor C r

{s s6r{ frrorcrd t sdfud 5cr rrcr f6 {or$ 6rgr fifi{
fo-eq srcr oc fd-6q fo-qr qr 16r d. scq afr qtqr rpqr 

I

(s) ft<Esr{ otuft qMfa g{ d
1 {r{alll qJl-qrc d Gr'<r qftir+,c,rq 3lqRE Arfi ol a,t*r,t 10 d{

gft{rte( tcT rgA fr .ieii.r sTqt rrqt I uorr evRrw or qR-s+errq
3rqprg ftqq zoro d !{rcrrtrr;t GIJ{1T{ guffi 6ffi i +trtq y.r f+Tq
!-r+nq 3r$il{ frrrrur t B{q)"m ft,q snr zrRf t

2. {RalE qthr<.} 3r'<r dFrrJrl r.s c) zo cr r:qqtRrr A}s..rft-* }ct
(S.t{ lars. }< ,.ilqsr, 'nr+, 3rr$ dl qte.i .r srq RflE+Afud
Errftdm ii{) qR-rri fr qqfi-o t t A$s .t+rRso o) srqtlq 3rglrR
eftqd fttrT{f,dR d qnzq t Ms gq o}B-s t{z d {d} fr-{ t
grBd fifr$, q< r) wi oiec, i*c qflc arR o) fa_qrn$rx fln)
tl}od i{< q.'l"fje tlqq zoro e lutt gli.tie l},qt "tr.rt atlBg I

3 rr{elT;rfr rs d d { +l 
"1 "fr 

q)c qarrf}.r i i}rrii rrqft uaf elgcx
d;ilfr drrTqT $p.1 3rqs{6 EiTr

4. q{aTT;r .i qdqt-r S ,{aritd ERr<ic< ot ftd.cn eqn r r$-s t fu$ {fr
fr {fr fr o1. .rt$gangq 3rj{a{ qcr{€lT U.qqi o{ 2 iq\ lA} wi ig
rrifiTi Yns fe-qT qt.n alB\ t

s rrftc{al dT qi flftr} *1 Sfq q,1 frrotqil an sdl $ s{rqr.qd:
tfrdi-s<gAp wl-c ftT gftr-rie< urd 4Tcl llqt 'n,tt * os ilrd lrrclr
o<i d dru gtr crqq .i ft* E,[o o1] s+qtrlt +1 Rqfd q-rfr t ilr
Rerfr 6) tqr- l)' rt*t gl Eft+i)cr q<r.+ +ri dsrr rsr{q d dsTc

S.fgftfi s!-gkf gflEq{/{nr+.l fusmrq q {IEr;I gafiwt o1 q+tpn
fA* qfi ig fi+drT fi{n qr-rr eirr t

u ER .hts of alqren 4,) gEt\b t,,l r\ s.tr.'r.r +<,\ $ lnf ord-.rfl fuqt
qtcT sEd e'lql r

4
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7 r.grTfufl qE r$!T ftqerr wroq < rffiai-{i ftTri qrfl sq{ld
-qr{R 3{rs{{m {qn // 3lqis f}qr qrd I aw nd|{ gRr+iat rwft-o
+,e fu eraa-<-o 6ri s) "Irl qq o1 rm I

B. rr{srrr i rs,'rB d fr, - dri drrm ,Tq t wfu r r+ te z. r}o s d
Aff 4 3nfu€ s qfunr fir+dl oiffiE sraqrs Flqidq qrqr oi
cn$ I qm d.!i tsqtrdl F{ri qri or f}'iq ft-qr .r+r erfo sm orqiaq
em.fr qid 3rfAftqd ftrrd rdl .,n rro

g g+rg ri fr.rd 96 ati i ff f, g F+z qri.o 3if,rin ,iRr q floq ftrq
cr.rfte o qqrFm e{flr{d Hq ft-q mra

sqciffiEsR Frtlerq d qrff ,rg 6Frd n gtrn/qfisn uq{q
{rsq ua}.r d wrqir€q ordqtqqr qrw 6{i ttr oSr c}Efl s do
.mfl qrq ow srlvifuo d I

t,
:..... .

( gdt q'rfi )
,{s..fl.vq.

tkf-Il

(d.

' -\"- -

(fi a Hfr)
srqi{dr (T{rf{t.r)
q q q.ii.q)J dqrd

(fttu< f.r,rd)
dflfu+,r

1ffiqfi-di rlirrrcr
q@ laffiGn tqtw{

qir{TarlHl

.-lvy
1sr uga Fidl)

dE{rF.t-6
q.q c.fi.d)J qo.rr

5

,\i:l/
(ei.emTsqPflt{;
3riafuo 3rEr6ffi
q q q-q.ft.<id rt{r

rdfiffi)
e*q orfDrorfr

q,q.q.fi.dN s ,n
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rtrq reYr rwr +d,

Anne*-B

qqtcrcq qR-si, {-s t-re{. sri-{.frilfr, @-+oeqrE
qm-Tq (075s)-2a6a428. zaoorgr d+q n. (a75s) 2a$7a2 ailqlgt ,lo-+a QITGT E-mail:il_nrppcbiiilredillinnrl.con)

1ar" tZ6 ,aoiguGrdzzozr, elqrfl,ftaio,o1 fcefzo7 I
gla,

srl€rgrflr,
M E"d qral *M< u.'s frqerd o-Sa orriftera,
ura-qsdsr, srtr{qrea ts,
ile?ftd- Ji&r, B-at- raal (a'.u)

fuEq ,- wa (u-(s'ur hq|.{ur aqr E"iT"T) sIfUB-{fl, r sz+ u.i org (rqs-'r
kdRur d?rr liliiilr) sfirB{fl, r e I 1 d?rT q-qfu-i"T (r{zerot)

arfUfuera, rseo d.16.I g(crl zrasfr aen qTltrol{ erdl d 3cci$a
Er+d - onur qatsi frfuc{ r

rjqaf '- Han genffa zr.rar frffift deiT aq uler u-qv"r Btierr qH d
gflrorH anr ziz+rra or dgzm E-fta"r ftaio zazos/2021.

{F fu, ata q}er rr<Eq Beiwi dS or rrGI vtEI (lr{c!T frdrtoT nEl
fu{ialr) srlsfu{n r sz+ d erru'-a d siad-a gsn B, zner fr #J qtg
(u-6uw 6uro, aan B-eiqor) srF:H+a reel aan qqi+rur (*zer"r)
srflB-qa, r seo d sor<rfu-a or aft Erd-ra o-t rat Br
q6 fu, dEI (v-qs!T E-druu dEI B'q-r"r) sllEBera 1s't4 a1
Efiif-2s/26 d?r org (q-NUT B-{ruor aan B-eiryr) srfuB+a rser o1

Erzr-2 r d srauk !-&6 T{trr oJ zrq q}d t rffift stq 6-{aI u.i
Ttrft d Tdfu-d erd tnr ura-a gBfia-a b-or urar AeflHcD sf:rdr+dr
Br
?rd fu, q-qfq-{ur zizerur srfEfr+a r s e o d sff,rh +rrud zrrorz d
!-qfuz"r pti aa d:ra-q ERr drS dld frfu-cfi erqflrs (utitra uo
ir+a) fi-o-a z o r o d srgznr d-o Efu-csl srqfte} d ?iq6"T, qft-{64

ud srq+ca gft*er} d +€ t qTl€rcnrl qTq .El;r aan s{qf}rd 6-r

ffi+ u-qw H{iTET +d er-{r dffi atrffi 3rgr{E srqo64 gBfte-.i
ozar tmBo srEtn-*al B r

qd fu, fro gug ara *"Ma uus qrq?ra 6da orfrqra, ura'
qs*a sra?qr6 +s, ilciftf, J+rrr fudr rraar (ao so) d $frsq
E.urF. 6T ?igrd-a fu-fl qr ra t r

qo fu rizera Er?r fiff€ fuz 6] d-6{ d} 6d ziEi€.,l qrq fiTo-rqq.i
d?rr ?rfirarc qq d qorfYa firorqd d qftteq d dzena d zqa ot
zrgzm h-Sa"r Ban qerl{ra {ril6lT, Erl{eq Ea+pr znrar, ffiq rqw
Ereieor did eivra, g@rrq aiqrd aer frJ d sriafr-o ad *ffq

2

3

4

5
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3rfm enT ?itena 6r sgffi ft-fferur Eaio 2a/os/202r ol fu-sT

lrqr, ftffer"r A"ra Fffirgsru offizsrErqlirilr !l€ r$ ,-
tn. ?irtrrd qfufl{ d sr<s qft?ioaq srqfirw A!fr iFr drlarrl r o

a €Qrstcr tet Ea d &isrFd srelr rrot, sc srqfire o'r
qft{io-fi-q srqQrw Hqa zoro d qrEEE 3rgr{rr su-gm a*d
t ?iu-d"r E?i ft{fl srgun ffiiw ffa-agz d ffi6-f, fuq
qrar srrEeqo t r

u. ?i"errd qft-s-{ d sr<t alrerrr r.s t z.o a sq-flftd +}g
Erfu +€ (dd-$ fu-ar, F6 a-d-oa, arEo, srd d Er6I s
srq ltur5dod wrF@ iru) ?iutrd qrfi aril, +as wrk6
il€ 6) srEEra 3rgzrru srluqd fufiro-in-f,i d artzra n Bd'f,
fu-qr uTaT tr?i 6]fd-s t?e aen qd fuq fr tr6ha mff€ fu-d,

qa t rre 6fa, fuz eqru srTft o] tse-aq'gru qrd eB6-d
fud +M-d H+a zo r 6 3rgr{R €md fr-sT drdT aroeuo } I

ar. dzrrra fr E-6 S.fr. *e r s d.d.t. erdcll 6I z"rflqd B ffi
og rrmft erdrgan &nff 01 qan:n afr d rr€ Br

Er. dffiq r*s'q fuTq +d of arrs-dl-fd srguru !ffiez zT

ftt-"era drgfl 2 +Aus adr aIEu, o-sfu ?ir?na d senfqa
gftrdtdr d ftL"era erga r zBus B, d ?fld-{ftff o1 ar€rar{a
or seitra t r

q. s#u-:er eb d rnffi ar frf.i of fir+-rq-d .b1 drfr B
sTaTal?r: ?fldsqalrE wrd 6r gftrd)z dd {r{ ftoer drdT t
a-o 6rd qrr+il 6-{} d +fla €o zra-q A ftu gafei ol u-a-rqr

of frerft d-d-e B r zjena arur frfti of u-rrqr 6l ffi eg
gftlatc? qrr+e{ 6-d ail }isrr"T d *fla gdE-}fr rq-gfi
u6rffl{/?-flr+d Rf+rs srE of qa:qr ud *t *$ },

E. ors ots znt a-aten d gura sc i ?inft-d 4fr fu-sl GT w
+,ol

sq$ffi oeql * qfi'rer d zizena fr u-qvq Grrieur aroen d gun aan
arqfird A s-€fr-d sriu-a aa1 *-gfra uaren Bg E-flrgrTrz oRiqr& ariftrd
t .-
t. drena vFfl-i + srf,{ qA # aisrft-d qfr?io-daq sruftre gFratcz ter

o] qft?ioflq srqflrw H-{fl z o r o d qrd€rrd 3rgztru au-gm af.d t
?iu6ur Eti Aun-Suu ff+agz fr a.aora ft.+#e of r

z dzerra qft=fl{ d aran zjuBo drrerrl I . s * z. o ea sq-dTftd +}g
qrtr@ it< (fffi-$ frtcrr, t€ a-dcs, arcn, 3TTd d qra E 3ral
l@qa Erfu ilrs) or ffi6-d efirq'a ftmroa-r d ant+o i
Eti olfus tcs a?n e-d frd fr rr6hd df-€ fuZ, qa r} rr+ ofa,
+€ <-dru srP o1 aora gftntc fu-qr urar gffiua otr

g. dz:na d {€rTft-d S.d. +d d uo ara d trd{ dqrff 01 qoren otr

5+



4. #atq q-Wq frriiTur +g 6t arTEs-dT+a 3rg$? Efrrdtdr * ftL"era
erfa r tdo-s d zena qs z tdo-s fo-qr srf,r gfrfiaa otr

5 gfuatdr fr 5-rf,i d sa-rqr 6] tH ?-g €ftsatdz qrr+g{ 6-r} aen
aisrurr + +{rd gdE-}fr sugm Uorge+lzzrrq-a fu:SoTa d?rr Trqzr

geiltqq aff qa:en otr
6. dr? 6ts of qenen ai garo Ec i t{ariila 6d ig 3nEeetn 6rffi

gftfta-a of r

z. srfta 4E rN"r heiqq :qozur of q-toH-+ ffiC r s trtn+ d
sqEer 6-ni a-fi ft,fr8 3I-ET{r{ d'l'g u-gur fuieur aqaren fr srrdgqz6

gurvuo-Bera fu-sT uri r

e. ri?efa fr il6-d dHct r?Trfud qrd fu eaea-c 6rd q]-sdT uq gd
arura d 2s sfrerd zrfir o1 +o alnd u-+ga otr

s. rjErd fr Erftd rifq +d M of o-ifteFae o-icz o-rqloq zra-ar o]
o?-A gn 3rT+$ qruffd sqildr 6rld r

r o.toora u6 dd fr ff.ff.d fue rHz+ sra-ula *Ear q ft'6-q ftEi srqflre
of arlr diifi 6rd6r$ ag s-flrFrd ?-€Tld sqm-q o-{ri r

sqiffi B{eil S qft}eq d r s Bcn at zra-q {ffaT d srqar qa tr.i
sdqqG orffiq-a s{m Ec i sqa-dr o-trdr wrqtaft fr ftarrd aRT

3rwrr sar rqa a-& ftr} 6d q-r+6 r{Tatt qr+drT fu rizerd +] ga frw+ d
EE a-fi o-rar ts r qq-qT r1fud 6l fu +d zizem d E-a< u-o (rgw
korq ail F+iqur) sfl€rH{d' tgt+ uit org (rgu kqR"r aetT hriT"T)
glqHca resr dEr qdifa-{or (r4za"r) slftrHqa, re86 S ura.€r* d s".ira
eg BeargrTrr o.rsffi tg or* fuiT, furrd ftri i{tena eEt€rd rfli
ftrd-a-s dunr

{'',,','l' \
9.tr.

t
8IT

sldldft
s}+q stflqorft, Eifr'q orqff,q, aqGer uqw hrizu ild, zra-ar ot
silr qaaraf p.i snaee-6 6ffi fu ift"a r
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